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1

Introduction i CE - Returns

In CE-Returns module of ACES (Automation of Central Excise and Service Tax),
filing of returns and the subsequent processing of returns is handled through a
centralized computing environment.

Online filing of Returns includes certain screens that are presented to the
Assessee. It also contains the validations that are performed by the system while
the Assessee is filling up the return. These validations include checking
correctness of arithmetic computation.

The Assessee registered with Central Excise can access the online facility to file
his returns in the centralized system. The Assessees can file returns that match
their profile (ER-1, ER-2, ER-3, ER-4, ER-5, ER-6, ER-7, ER-8, CEC or Dealer
Return) and submit the same to the system. At the time of submission, the
system performs some checks and validations (some of the validations like
entering data as per the correct data type and calculation accuracy are checked
by the system as the Assessee fills in the form) and reports the errors to the
Assessee.

The Assessee can correct such errors while submitting it finally.

Table i 1: Types of Returns and the categorization of Assessee

Type of Category of users
return

This is a monthly return filed within ten days of the close of the
month to which the return relates. It is filed by all Assessees of
Central excise except for those who are required or entitled to
file ER-2 and ER-3 forms.

ER-1

This is a monthly return filed within ten days of the close of the
ER-2 month to which the return relates. It is filed by all Assessees
who are 100 % EOUs (Export Oriented Units) and are
removing goods into the domestic tariff area.

This is a quarterly return filed within ten days of the close of
the quarter to which the return relates. It is filed by all
Assessees who are availing exemptions on the basis of the
value of their annual clearance, who are manufacturers of
processed yarn, unprocessed fabrics falling under chapters 50
through 55, 58 or 60 of the Central Excise Tariff and who are
manufacturers of readymade garments.

ER-3

. Annual return filed by units who paid duty of exc
more than One Hundred Lakh Rupees from accg
current during the financial year to which the Annt

ER-4 Financial Information Statement relatesis return in
part gives information that can be verified from the balance
sheet as prepared by the Assessee in accordance with Section
211 of the Companies Act, 1956. It also gives figures that can
be checked from the invoices of the organization and details of
trial balances and the inventory control system.
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ER-5

Annual return of information relating to principal inputs
required for use in the manufacture of unit quantity of final
products and is to be filed by 30™ April of each financial year

ER-6

Monthly return in respect of information regarding the receipt
and consumption of each principal inputs with reference to the
quantity of final products manufactured and is to be filed within
10 days from the close of each month

ER-7

Annual Installed Capacity Statement declaring the annual
production capacity of the factory for a financial year to be filed
by 30™ April of the succeeding financial year

ER-8

This is a quarterly return filed within ten days of the close of
the quarter to which the return relates. It is filed by all
Assessees availing notification no.1/2011 as amended and in
respect of goods falling under sl.n0.67,128,199(1) and 200(l) of
notification no.12/2012

Clean Energy
Cess (CEC)
Form-|

This is a return for removal of specified goods under Clean
Energy Cess Rules,2010 to be filed not later than 10™ of the
second month, following the month in which removals were
made

Return for
Registered
Dealers

This is a quarterly return filled by registered first stage and
second stage dealers giving details of the invoices issued by
them and details of documents based on which credit is
passed on and is to be filed within fifteen days from the close
of the quarter to which the return relates
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2 ER-1

2.1 Description

The ER-1 returns form is specified in the notification no.16/2011 Central
Excise (Non-Tariff) (as amended). It is a monthly return filed within ten days
of the close of the month to which the return relates (Rule 12 of Central
Excise Rules, 2002 and sub-rule 7 of Rule 9 of the CENVAT Credit Rules,
2004).

2.2 Navigational Path

The ER-1 form can be accessed by the Assessee after he has logged in
successfully into the system, through the RET menu item; here RET is the
label for returns menu. In the RET menu the Assessee will click on the ER-1
sub-menu option of the File Returns menu option. As soon as he clicks on the
same the system will populate the ER-1 form for the Assessee on the screen.

The navigation path for the ER-1 form is:

Logged in AssesseeA RET A File Returns A ER-1

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CL DSR EXP PRA REF REG RET
Central Excise Registration - Assesses's Home Logged in &g Fils Retupns S

eFiling for Return ER.2

Complete Returns ER-3

Amend Returns ER-4

List Reviewed Returns ER-5

List Criginal Return ER-§

;r;;ﬁe.?;knuw\edgemem ER-7
ER-8
Clean Energy Cess (CEC)
Form|
Dealer Return
Dealer Return(XLS Uplogd)
ER.- 6 Return(XLS Upload)
ER.-3(Before Oct-Dec 2011)

@ Copyright Information 2007

Figurei 2.1: Navigation for Accessing ER-1 Form

2.3 Attachments
There are no attachments required to fill ER-1 Returns.
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2.4

2.5

Approval Flow

There might be errors in the return, in the way the details might have been
entered by the Assessee. These errors need to be corrected to ensure an
accurate defrayal of duty liability. All such ER-1 Returns are marked for
Review and Correction which is done by the jurisdictional Superintendent and
then Approved/Sent back by AC/DC, as the case may be, based on the

observations and noting attached by the SP. Only after ACO6 s

Return is considered for processing.

For ER-1 Returns without any error, there is no approval flow.

Operating Instructions
The Assessee can fill the ER-1 form as follows 1

1.

10.

11.

12.

13.

The system populates the form with the registration number (the 15
digit Central Excise registration number) and name of the Assessee
(name of the unit which is registered under that particular registration
number).

The Assessee can enter the year and the month for which he is filing
the return.

The Assessee can mention if he is filing the NIL return or not.

The Assessee can then enter a CETSH (Central Excise Tariff Sub-
Heading) number.

A drop down appears for unit of quantity and the Assessee can
choose from amongst these. Unit of quantity selected for the
clearance should be the same as mentioned in base tariff. In case of
deviation from the base tariff UOQ, the system validates and an error
message is shown to the Assessee, but allows the return to be
proceeded further with the error and then the return will be marked for
Review & Correctiono

The Assessee can enter values of quantity manufactured and cleared
and the assessable value.

The duty types that are applicable to the particular CETSH entered by
the Assessee are shown all at a time. The Assessee can enter liability
figures under each such head. The Assessee can add more duty
heads and report liability against the same.

The Assessee can quote more than one non-tariff notification at the
clearance level, with a maximum of three non-tariff notifications.

After entering a notification, the Assessee can enter a serial number
from within the notification.

In case the Assessee enters a clearance pertaining to export under
bond, then it becomes mandatory to specify at least one non-tariff
Notification. In this case, Assessee will not be allowed to enter Duty
Payable Details.

In case the Assessee is paying duty provisionally, the Assessee can
enter the provisional assessment order associated with the CETSH.
The rate of duty column is split into two parts i ad valorem and
specific. This is to accommodate the various possible combinations
that can be applicable for the rate of duty.

The Assessee can enter the duty payable (duty liability under that duty
head) as per his own computation. At the time of computation, the
system warns the Assessee if he has made a computation error. To

approval,

t
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14.

15.

16.

17.
18.

19.

20.

21.

22.

23.

24.

25.

preserve the legality of the return, the system cannot rectify error on
its own. If the Assessee does not rectify his mistake even upon
warning, the system allows him to submit the erroneous return.

In the section on duty defrayals, all duty heads that are applicable on
the chosen CETSHSs are made available in a matrix.

The Assessee can enter his duty defrayal details under account
current and credit account. The system can compute the total duty
paid figure.

LTU Assessees should enter the clearance details of Inter Unit
Transfer of Intermediate Goods without Payment of Duty Under Sub
Rule(1) of Rule 12bb and also receipts details of Intermediate Goods
Received From Other Premises Under Sub Rule(1) of Rule 12bb.
Assessee then enters details for Abstract Account Current.

Then the Assessee enters details of the CENVAT credit utilized. He
does so in a table that has duty heads mentioned as per Rule 3,
CENVAT Credit Rules, 2004.

The figures of total credit availed and closing balance would be
computed for every duty head.

Thereafter the Assessee enters details of other payments made by
him.

Assessee can select the type of payment from the LOV containing
values Rule 8, Section 11A [2B], Section 11A, Section 11D in case of
payments made for defrayal of Arrears and Interest. Assessee can
select the option Fine, Penalty or Others for any other miscellaneous
payments.

The Assessee cannot defray his interest liabilities or make
miscellaneous payments (for Fine/Penalty only) through credit of duty.
For payments made through Arrears and Miscellaneous-Others,
Assessee needs to enter the Amount Paid via Account Current and
Credit account along with Duty Head Breakup.

In addition to the figures of the amounts paid, the Assessee enters the
GAR-7 Challan Details including Challan Identification Numbers
(CINs), Challan Date and BSR Code of the Challans, vide which these
payments have been made.

In the Challan details section, the Assessee enters details of the CINs
against which he has made payments, and in the self-declaration
memorandum section, the Assessee enters the serial numbers of
invoices (the range) which he has issued, Place and Remarks.

Note: Detailed explanation regarding the various sypod

clearances like Export under Rebate, SEZ under bond etc.
introduced vide patch release during February 2011 should be

included in the User Manual
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N
(:!_)1,, CENTRAL BOARD OF EXCISE AND CUSTOMS
\ N\—_,:f,/ / Mindstry of Finaice - Departiment of Revenie
i u o5 oo ) L L3 et s
F.et.ura -ER1 Logged n adrotsafe So0 O
[ RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAY CREDIT FOR THE Y(AROF}IZ'.:‘" 'Noum [J‘:JLV _ﬂ

CHICK FOR NIL RETURN I'_
Registration Number 1| AWKF Assossee’'s Name ¢ ADRCIT

Address of Registerad Usit :

Divislon ﬁ"-_- £5W

Comminsionerate : E L

CLEARANCES: DETAILS [Hindly Resd e Instrections mentoned bel

W“lw“l o33 l“’"l"’"’"lg‘"’"i e

i = |[ELECTRIC A {[U ~| [100 |500 |200 [100 [7::_.:: |ExponRebate =}

r [RALWAY Ol |[U | [200 |500 [250 |200  |200000  ||ExporvBond ~|
o

r [PARTS ANC |[U ~| [200 Jioo0  |[s00 |00 |200000  |[Home Clearance |

% Add % Delete

§? Reset §? Cancel = Next

NST I

o In Cas«% more than one fem is manutaciured, adaacnal row may be Inserted

maret and 3t 3 concessional ndl rate of cuty for eanthgquake relial. then he
Cet3as 1Or eaCh CYleQOry Of Cledrance must beé separaiely mentioned
In casa e 0o00s 3re aared for apedt under Band. the dotalls of laarancs may ba mantionsd ssparately

¥ 3 specified product afiracts derent rates of duty, within the same Mo, hen such detalis should be separately mentioned

© Copyrpnt niormaton 2007
Flgure I 2.2: Form ER-11 Details of the Manufacture, Clearances screen

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.

Select the check box if Assessee is filing NIL return.

Fill the details related to the Clearances i.e. CETSH Number, Unit of
Quantity, Opening Balance, Quantity Manufactured, Quantity Cleared,
Closing Balance, Assessable Value and Type of Clearance.

Click on the search icon to search the CETSH Nos. and select the
applicable CETSH No. Description of Goods would be automatically
populated when the CETSH selection is made. In case, if CETSH No.
is entered manually, description of Goods is required to be entered
manually.

Click on the Add button to add another row for Clearance Details.
Click on Delete button after selecting a row to remove the selected
row for Clearance Details from the application form.

Click on Next to go to the next screen of the application form.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

> > 3>

> 3>

> >

1C
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D). N/ ™ A~ b
CENTRAL BOARD OF EXCISE AND CUSTOMS
Ministry of Finance - Department of Revenue

Logged in adroitzafe

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR 2011

Registration Number : |ﬂlWKDK8337QEMUUl | Assessaa’'s Name @ |ADROIT DIESEL LIMITED
07 VASUDEO CHAMBERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARA KENDRAPARA

Address of Registered Unit: | o 107 -2 0 0

Commissionarate : | EHUBANESHWAR -1 | Diwvision : | EHUBAMESWAR. | Range : | EHUBANESWAR-I [(ICX]

DETAILS OF CLEARANCE

ELECTRIC MOTORS ExportiRebate|
AND

NON TARIFF NOTIFICATION USED FOR CLEARANCE

021/2011-CE(NT)

b=

2

DUTY PAYABLE FOR CLEARANCE

[CEnvAT =]| [ost2011CE | [11A . Jo [10000 |
[ Add | [3€ Delete |

DETAILS OF CLEARANCE

RAILWAY OR Export/Bond|
e 86069120 TRAMWAY G u 200 500 250 200 200000

NON TARIFF NOTIFICATION USED FOR CLEARANCE

032/2011-CE(NT) 21B

2

3

DUTY PAYABLE FOR CLEARANCE

DETAILS OF CLEARANCE

Home
3 87141100 ERHIIRND u 300 1000 500 300 00000 Clearance|

ACCESSORIE

NON TARIFF NOTIFICATION USED FOR CLEARANCE

0471/2071-CE(NT)

z

=

DUTY PAYAEBLE FOR CLEARANCE

| : [[cEnvaT =|| [o71/2011CE | [68A [31.0 Jo J20000
(= Add | [3€  Delete |

lQ:l Previous 1 |@ Reset ] k¥ Cancel ] Next

- ecopyehthiermaton2007
Figure i 2.3: ER-11 Details of Duty Payable

11
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Steps to be followed:

A

A

> > >

Registration and Clearance details of the Assessee are automatically
populated by the system.

Fill the details of Duty Payable i Non Tariff/Tariff Notifications used (if
any) along with their respective serial numbers, Rate of Duty i Ad
Valorem and Specific, Duty Payable, Provisional Assessment Number
(if any).

Click on the Add button to add another row for Duty Payable by
selecting the relevant duty head

Click on Delete button after selecting a row to remove any row
pertaining to Duty Payable for Clearance from the form.

Click on Next to go to the next screen of the form.

Click on Previous to go back to the previous screen of the return form.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

12
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P G

Ministry of Finance - Department of Revenue

A { b
CENTRAL BOARD OF EXCISE AND CUSTOM:

b

Returnz - ER.-1 Logged in adroitzafe

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH

OF JULY AND YEAR 2011

Registration Number :

AWKPKE337QEMOOL | Assassas's Nama :|ADROIT DIESEL LIMITED

07 VASUDEQ CHAMEBERS CANAL ROAD GOUDAGOPA KENDRA

Address of Registered Unit : ORISSA 734211

PARA KENDRAPARA KENDRAPARA

Commissionerate : | EHUEBANESHWAR-I | Division :

EHUBANESWAR |

Range : | BHUBANESWAR-T (CX)

DETAILS OF DUTY PAID

1 CENVAT I]EH]D-D ID ISDD-S'D-DDI-WBEN 193111

oo | [oooo |

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Opening Balance :

GAR-7 Challan Payments made in the month (in aggregate] :

Total Amount Available :

Utilization towards Payment of Duties on excisable goods during the month({vide. Details|
furnished under col. no.Z in 5l.No.(4) of the Return) :

Utilization towards Other Payments Made during the month(vide. Details furnished under Sl.No.
(6) of the Return] :

Closing Balance :

IQ:\ Previous ]E‘! Reset ]m Cancel Hcﬁ} Next ]

Figurei 2.4.1: ER-11 Details of Duty Paid on Excis

13

able Goods
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._ N N\ /| b . [N
CENTRAL BOARD OF EXCISE AND CUSTOMS
Ministry of Finance - Department of Revenue

Returns - E.R.-1 Logged in shiv_cec Sign Cut

RETURN OF EXC'SABLE GO0DS AND AVAILMENT OF CENVAT CREDIT FOX THE MONTH OF JULY AND YEAR2011

AWKPKE337QEMO01 | Assassees's Name :|AEROI_ DIESEL LIMITED

07 VASJDEQ CHAMBERS CANAL ROAD GOUDASOPA KENDRAPARA KENDRAPARA {ENDRAPARA
ORISSA 754211

Commissionerate : | BEFUBANESHNAR-I | Division :|BHUEI\A‘JESWAR Range :| BHUBANESWAR-I (CX]

Ragistration Number :

Addressof Registerad Unit :

CLEARANCE DETAILS OF INTER UNIT TRANSFER OF INTERMEDIATE GOODS WITHOUT PAYMENT OF DUTY UNDER SUBRULE(1) OF RULE

1288

r 1| |AAWFS2227RXMO | Click., ,m_‘ [Engine Parts lka = | [woo

& Add | X Delete |

RECEIPT DETAILS OF INTERMEDIATE GOODS RECEIVED FROM OTHER PREMISES UNDER SUBRULE(1) OF RULE 12BB

[ 1| [AAWPPTIS4IXMOI | Click., lm_‘ [Screw Parts kg = | [200
= Add | K Delete |

[s00s0001406201193111

CENVAT

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Opening Balance ;| ’W

GAR-7 Challan Payments made in the month (in aggregate) : ’07

Adjustment of duty paid during previocus period under subrule(2) of rule 12BB{in case of LTU) : |D
Total Amount Available 3| 500000

Utilization towards Payment of Duties on excisable goods during the month(vide. Details furnishead| ’07
under col. no.2 in SLNo.(4) of the Return) :

Utilization towards Other Payments Made during the month(vide. Details furnished under Sl.No.(6) off ’07
the Return)

Closing Balance ;| |HNNHNI

| Previous | (R Reset | ? Camcel ||,  Next |

Figurei 2.4.2: ER-11 Details of Duty Paid on Excisable Goods (LTU Assessees
have two additional sections)
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Steps to be followed:

A

A

>

oI I 3 D

Registration details of the Assessee are automatically populated by
the system.

Enter the clearance details of Inter Unit Transfer of Intermediate
Goods without Payment of Duty Under Sub Rule(1) of Rule 12bb and
also receipt details of Intermediate Goods Received From Other
Premises Under Sub Rule(1) of Rule 12bb. These two sections are
unique for LTU Assesses and will not appear in case of a Non-LTU
Assessee.

Duty Codes are automatically populated by the system. Enter Duty
Paid using Credit Account, Current Account, Challan Numbers, and
BSR Code. Total Duty Paid is automatically populated.

Fill the Details of Abstract of Account Current i.e. Cash Payment.

Click on Next to go to the next screen of the form.

Click on Previous to go back to the previous screen of the form.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI D3R EXP FRA REF REG RET HELF

Retumns - ER.-1 Logged in adroitsafe Sign Qut

FORM E.R.-1 - DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

RETURN OF EXCISAELE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR 2011

Registration Number ; | SWEFE

| Assesyes's Name ;|LZ

Address of Registered Unit ;| 07

S CANAL ROAD GOUDAGORA KENDRAPARA KE)

‘ Rsng::|5-_3L‘.EE-..-L:.-Z ()

Commissionerate ; [ BHUELNESHWAR-L | Division :|5'
DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED
. - ADE_LVD_ ADC_LVD_ SEC_EDU_ SERVICE_ EDU_CESS SEC_EDU_
Details of Credit CENVAT AED_TTA NCCD cL_8s €175 EDU_CESS CESS TaX &7 CESS_ST

Opening Belence :| 150000

Total Credit Availsble: | 150000

Cradit Utilized For Payment Of Duty On Good

r-Unit transfar by LTU |

Closing Balanee: | 150000

(o Previous | JF Reset | | P Cancel ||  Next

@ Copyright Information 2007

Figurei 2.5: ER-171 Details of CENVAT Credit Availed and Utilized
Figure 2.5 to be replaced with the latest screenshot of Cenvat Credit table containing
rows for ACredit taken from inter uni
Credit Rul es, 20040 and A Credit ut il
Rule 10A of Cenvat Credit Rules, 20040

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.

A Fill the details of CENVAT Credit Availed and Utilized i Duty Heads
are automatically populated by the system, enter Credit Availed by
various means, Total of CENVAT credit availed is automatically
calculated by the system, enter credit utilized by various means.
Closing Balance is auto calculated by the system.

A This screen will have three additional fields i Credit Taken On Inter-
Unit Transfer of Credit by LTU, Credit Taken under sub-rule (2) of rule
12BB of Central Excise Rules, 2002 and Credit Utilized for Inter-Unit
transfer by LTU for LTU Assesses only.

Click on Next to go to the next screen of the form.
Click on Previous to go back to the previous screen of the form.
Click on Reset to reset all the entries in the form.

> >
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A To cancel the process and return back to the homepage, click on the
Cancel button.

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

DSR EXP PRA REF REG RET HELP

Returns - E.R.-1

Logged in adroitzafe Sign Out

FORM E.R.-1 - DETAILS OF OTHER PAYMENTS MADE

RETURMN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR 2011

Registration Number : | AWKPKEZ37 QEMOOL | Assessee's Name :|-'l.I3RGIT DIESEL LIMITED

07 WASUDED CHAMEERS CANAL ROAD GOUDAGOPA KENDRAPARA KEMNDRAPARA KENDRAPARA

Address of Registerad Unit : ORISSA 754311

Commissionerate : | EHUBANESHWAR-I | Division : | BHUBANESWAR | Range : | BHUBANESWAR-I [CX])

DETAILS OF OTHER PAYMENTS MADE - ARREARS

Selact| sl Paymeants Amount Paid GAR-7 Challan BSR Source Document No.
No (Rs.) Code
Account Credit No. Date No. Date
Current Account
™ |t ||Rues =|[1500 0 |5006000140 | [14/06/2011 |[5008000 || ACFGK136| [06/08/2011
Total : | 1500 0
[ Add | XK Delete |

DETAILS OF OTHER PAYMENTS MADE - INTEREST

Salect | Sl No Payments Amount Paid GAR-7 Challan BESR Code Source Document No.
(Rs.)
Account Mo. Date MNo. Date
Current
- 1 |[Rules =|||s00 B00B0007140 | [14/06/20171  |[8006000 || ACFGK138| |06/05/2011
Total : 500
[ Add | XK Delete |

DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Salact | Sl No Payments Amount Paid GAR-7 Challan BSR Code Source Document No.
(Rs.)
Account Credit No. Date MNo. Date
Current Account
| t| |Penatty =] |[1200 |0 |s006000740 | |14/08/2011  |[8006000 || ACFGK138| |06/05/2011
Total : | 1200 | ] |

2 Add |5¢  Dpelete |

Ll(;a_Previuus |f§t Reset |fit Cancel |||:',> Next

& Copyright Information 2007

Figurei 2.6: ER-171 Details of Other Payments Made

Steps to be followed:
A Registration details of the Assessee are automatically populated by
the system.

A Fill the details of Other Payments Made Arrearsi Payments to be
selected from the LOV, Amount Paid under Account Current as well

as credit account, GAR-7 Challan number vide which payment is
made, Date of Challan, BSR Code, Source Document Number against

17
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which the payment is made, and the arrear effective date for the
particular source document number.

A Fill the details of Other Payments Made Interesti Payments to be
selected from the LOV, Amount Paid under Account Current, Challan
number vide which payment is made, Date of Challan, BSR Code,
Source Document Number against which the payment is made, and
the arrear effective date for the particular source document number.

A Fill the details of Other Payments Made Miscellaneousi Payments to

be selected from the LOV, Amount Paid under Account Current as

well as credit account, Challan number vide which payment is made,

Date of Challan, BSR Code, Source Document Number against which

the payment is made, and the arrear effective date for the particular

source document number.

Click on Next to go to the next screen of the form.

Click on Previous to go back to the previous screen of the form.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the

Cancel button.

oI 3> D

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

cu DSR EXP PRA REF REG RET

Returnz - E.R.-1 Logged in adroitzafe

FORM E.R.-1 - DUTY HEAD WISE BREAKUFP OF OTHER PAYMENTS MADE

RETURH OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR 2011

ADROQIT DIESEL LIMITED

Registration Number : | AWKPK2237QEMOOL | Assaessea's Name :

07 VASUDED CHAMBERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARA KENDRAPARA

Address of Registered Unit : SRISSA 734711

Commissionerate : | EHUBANESHWAR-T | Division : | EHUBANESWAR | Range : | BHUBANESWAR-I (CX)
DETAILS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Date Paid - Account Current Paid - Credit Account
ACFGK136TQEMOD1 06/05/2011 1500 0
Duty Head Breakup

Select ‘ Sl No. Duty Head * [ Amount Paid | Total Amount Paid

| Account Current * | Credit Account *
m | 1 [ [cenvat EIES I I EE

| Add |3  Delete |

[ Previous I|_EE Reset ||_E_‘E_Cancel [l Next |

@ Copyright Information 2007

Figurei 2.7: ER-11 Duty Head Breakup of Other Payments Made
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Steps to be followed:

A

A

I > >

Registration details of the Assessee are automatically populated by
the system.

Other Payments Made Arrears are automatically populated by the
system. The Assessee can enter the duty head wise breakup of the
Arrear payments 1 Fill the details of Amount Paid under Account
Current as well as credit account, Total Amount Paid will be
automatically populated by the system after calculation.

Click on Next to go to the next screen of the form.

Click on Previous to go back to the previous screen of the form.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

1¢




ACES
USER MANUALS CERETURNS

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

DSR EXP PRA REF REG RET

Returns - E.R.-1 Logged in adroitzafe

FORM E.R.-1 - CHALLAN, INVOICES DETAILS

RETURMN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR 2011

AWKPKEZ37QEMOD1 | Assessea's Name :|#.DRGIT DIESEL LIMITED

07 VASUDED CHAMEBERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARA KENDRAPARA
ORISSA 754211

Commissionerate : | EHUBANESHWAR-T | Division : | EHUBANESWAR | Range : | BHUBANESWAR-T (CX)

Registration Number :

Address of Registered Unit :

CHALLAN DETAILS

Select | 5. No GAR-7 Challan Number Challan Date BSR Code Amount{Rs.)
r 1 60060001406201193111 14/06/2011 5006000 10000
r 2 60060001406201193112 14/06/2011 5006000 5000
r 2 £0060001406201193113 14/06/2011 5006000 2500
g Add | 3¢ Delete

7.SELF- ASSESSMENT MEMORANDUM

2] I hereby declare that the information given in this Return is true, correct and complete in every respect and that I am authorised
to sign on behalf of the assessee.

b} During the month, total Rs.0 was deposited vide GAR-7 Challans.

c) During the month, invoices bearing following S5.No. were issued.
5l. No Inwvoice No. From Invoice Mo. to

r 1 300 J499
i Add | 3¢ Delete |

d) During the month. transfer challans under rule 12EE of the Central Excise Rules. 2002 bearing following S.Mo. were issued.
5l. No Transfer challan 5. No.From Transfer challan 5. No To

r L 2000 J1500
i Add | 3¢ Delete |

znd transfer challan under rule 12A of the CENVAT Credit Rule, 2004 bearing following 5.No. were issued.

5l. No Transfer challan 5. No.From Transfer challan 5. No To
r 1 1000 |1500
& Add | %€ Delete |
Date :|30/05/2012 | Place :||New Delhi
Remarks ;I
=l
Remarks : | {If any remarks are entered,the return will go to the concerned autharity for Review.]

|2 Previous |[iE Save |[RF Reset |[RF Cancel

© Copyright Infermation 2007

Figurei 2.8: ER-11 Challan, Invoices Details

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.

A Fill the Challan details vide which all the payments are made.
Assessee has to enter all the challans being used by him for duty
defrayal during the return period, even if the challans pertain to an
older period

A Fill the Invoice details which were issued during the month.
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D> > >

Fill the details of transfer Challans issued during the month, under rule
12BB of the Central Excise Rules, 2002.

Fill the details of transfer Challans issued during the month, under
Rule 12A of the CENVAT Credit Rule, 2004.

Enter Place and Remarks (if required).

Click on Save to go to the confirmation screen of the application.

Click on Previous to go back to the previous screen of the application.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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Following issues have been found in your return

Tha Raturn is files sfter 23t date of filing !

The fellowing challanis) quoted by you doss not sxist in the databass , S0080001408201192111, 80080001408201152111, 80080001£06201132111
The tariff notification number / serial number of the notificstion you have entered doss not exist in the datsbass!!

Tatal duty liability (20000} and total duty paid {cash + credit) figuras (10000] doss not match. 1!

Men Tariff Notification numbsar anterad by the user agsinst sxpen under bond rebats clesranocs are not valid/net antarsd!!

Figures of CENVAT oredit utilized for Payment of Duty on Goods {0 ) and the Sum of Duty Paid through Cradit { 10000 ) do not match
Man Tariff Notification numbsr entered by the user doss not axist in the Databasa!!

Abstract of Account Current - Utilization towsards Other Payments ( 0 ) does not match with the Other Payments made through Account Cument { 3200 ) !t

Figures of th= apening balsnos in the cument return and the clasing balance in the previcus filed retumn do not match { CENVAT, AED_TTA, NCCD, ADE_LVD_CL_SE, ADC_LVD_CT_75, EDU_CESS,
SEC_EDU_CESS SERVICE_TAX EDU_CESS_ST. SEC_EDU_CESS_ST )

® Az Ramaerks s entersd Dy the Asssszas the Return hes paan Maked for Raviaw.

@ The source document numben(s) you have entered does not exist in the database | ACFGK1387TQEMO01, ACFGK138TQEMO01, ACFGK138TQEMOIO1

RETURN OF EXCISAELE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR 2011

1. Registration Number : |A\VKPK8337QEM001 | 2. Aswessee's Name: |ADROIT DIESEL LMITED

Address of Registered Unit : | 07 WASUDEQ CHAMBERS CANAL ROAD GOUDAGORA KENDRAFARA KENDRAFARA KENDRAFARS ORTSSA 754311

ion ;| BHUBANESWAR. Renge : | BHUBANESWAR-T ()

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE

85016460 ELECT u 100 500 200 100 100000

ExportRebate|

NON TARIFF NOTIFICATION USED FOR CLEARANCE

1 0217201 1-CE[NT) 318

CENVAT DE1/2011 C.E. 114 40 o 10000

DETAILS OF CLEARANCE

86065120 RAILWY u 200 500 250 200 200000

ExportBond

MON TARIFF NOTIFICATION USED FOR CLEARANCE

1 032/2011-CE(NT) 218

2

3

DUTY PAYABLE FOR CLEARANCE

0.0 o o

DETAILS OF CLEARANCE

Home

87141100 PARTS u 300 1000 500 300 300000
Clearance

NON TARIFF NOTIFICATION USED FOR CLEARANCE

1 041/2011-CE(NT) 41D

2

3

DUTY PAYABLE FOR CLEARANCE

CENVAT OFL/2011 C.E. 1Y 310 o 20000

4.DETAILS OF DUTY PAID ON EXCISABLE GOODS

CENVAT L0000 [ 500600014062011931 11 5006000 10000

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) «

Opening Balence : | 500000

GAR-7 Challen Peyments made in the month (in sggregste) : |1

Total Amount Availsble | 500000

ion towards Payment of Dutiss on excissble goods during the month{vids, Details furmished under col, ne.3 in SLNo. (2] of the
urn) :

Utilizetion towerds Other Payments Mede during the month(vide. Details furnished under SLNo.[6) of the Return) & [0

o

Closing Balance ; | 500000
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5.DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Opening Balance ;| 130000 1] [ [ [} [} 0 0 o o
Cradit Taken O Inpuls =n imveices imseed by o B B - - - B B B B
marifs ctiren
Cradit Taken On Inpuls =n inveices ieeued by | B B - - - B B B B
=t Mstege deslary
Creait Taker On Impart=d Inputd O [ [ [ 0 0 0 0 o o
Credit Taker Or Capitsl Geods or ruzized]
Tmsumd By Marufecturers Or Sy [ Or [T Stagel O ] [ ] [} [} o o o o
Daalar]
Cregit Taker, Or Imparted Capits| Gozdg 0 ] [ [ 0 0 0 0 o o
Zr=it Taker Or Inputs S=rviczs O ] ] ] [} [} 0 0 o o
Total Credit Aveilsble ;s | 150000 ] ] ] [} [} 0 0 o o
Credit Utilized Fzr Paymart OF Duty On Go=de O ] [ ] [} [} o o o o
Creai Unized Vinen It Goads are memaied B B - - - B B B B
m Suzn
Creaif UTized Woer Capilsl Goads oy
Removes b e | ¢ ° ° ° ° ° ° ° °
Credit ulilis=d Tor payment of amaunt in t=rms
o Ruls & of CENUET Craart Rums, 2008 ° ¢ ° ° ° ° ° ° ° °
Cregit utiis=d Tor other payment| 0 1] [ [ [} [} 0 0 o o
Credit Utifesd For Fayment OF Tax Or Servizes O 1] [ [ [} [} 0 0 o o
Closing Balence : | 130000 1] [ [ [} [} 0 0 o o

6(1}.DETAILS OF OTHER PAYMENTS MADE - ARREARS

Rulz d 1500 ] S0080001408201183111 14/06/ 2041 SO06000 ACFEK136TQEMO0L O8/05/2011
Total 1500 [

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

OF OTHER PAYMENTS MADE - ARREARS

ACFGK1367QEMO0L

06/05/2011 1500 o

Duty Head Breskup

1 CENVAT 1500 ] 1500

6(2).DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Aul= s 500 50050001406201193111 14/08/2011 5005000 BCFGEH136TQEMOOL 06/05/2011

Total : =

6(3).DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Penalty 1200 o 60060001406201193111 14/06/2011 ‘6006000 ACFGEK13670EMODL 06/05/2011
Total : P o

7.SELF- ASSESSMENT MEMORANDUM

a) I her=by daclare that the information given in this Retum is true, comect and complete in =very respect and that I am authorised 1o sign on behalf of the assessee.

B) During the manth, total Re.0 was deposited vide GAR-7 Challans.

) During the month, invoices bearing following S.No. were issw

&) During the month, transfer challans wnder rule 1258 of the Central Sxcise Rules, 2002 bearing Tollowing 5.Neo. wers issusd.

and trarsfer challsn undsr rule 124 of the CENVAT Cradit Ruls, 2004 besring following 5.No. wers issusd

CHALLAN DETAILS

1 60050001406201153111 14/06/2011 6006000 10000

2 60050001406201153111 14/06/2011 ‘6006000 5000

3 60050001406201153111 14/D6/2011 6006000 2500
Date ;| 07/05/2012 ‘ Place :| New Deihi

Remarks i | R=marks

B submit | ]  Modity |'&  Pimt ]

. ..
Figure i 2.9: ER-1 - A part of Confirmation View
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Steps to be followed:

A Click on Submit button to submit the ER-1 Return.
A Click on the Modify button to go back to the return form for any
modifications.
A Click on the Cancel button to cancel the process and return to the
Home page.
A Click on Print button to generate a printable version of the application.
A After successful submission of the return, the system provides an
acknowledgement screen with a reference number for the return filed
and date of submission of the return, which can be used for future
reference.
*
.-"'{w"’ﬁ‘-
/ i‘:;—‘:ﬂf" _ CENTRAL BOARD OF EXCISE AND CUSTOMS
\“*»..r'.-':f { Ministry of Finance - Department of Revenue
CLI DSR EXP PRA REF REG RET HELFP
Returns - E.R.-1 Logged in admitsafe Sign Out
The return of excisable goods and svailment of cenvat oedit for the month of July-2011 has been submitted succsssfully . The date of
submission is 07/08/2012. The return numbsr is AWKPKB337TQEMO01_ER1_072011. Fleass guots this number for futurs comsspondence.

® Copyright Information 2007
Figurei 2.10: Response screen
Table i 1: Field Descriptions for filing ER-1 7 Manufacture and clearance

details

Field Name | Description | Validation | Example

Information pertaining to the Assessee

Registration This is the 15 digit | Automatically fetched and AWKPK8337QEMO

number Central Excise populated by the system. 01
registration number
allotted to the
Assessee.

Name The name of the Automatically fetched and ADROIT DIESEL
unit that is populated by the system. LIMITED
registered.

Address The address of the | Automatically fetched and 07 VASUDEO
registered unit. populated by the system. CHAMBERS

CANAL ROAD
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GOUDAGOPA
KENDRAPARA
KENDRAPARA
KENDRAPARA
ORISSA 754211

Commissionerate

Jurisdiction under

Automatically fetched and

which the populated by the system. BHUBANESHWAR
Assessee falls. - |
Division Jurisdiction under Automatically fetched and BHUBANESWAR
which the populated by the system.
Assessee falls.
Range Jurisdiction under | Automatically fetched and BHUBANESWAR i
which the populated by the system. I (CX)
Assessee falls.
Information pertaining to the return
Year year of filing of The Assessee can file 2011
return. missing returns. The range
for this field isA [the year of
registration, the current
year]. The field is a whole
number.
Month The month of filing | A month ahead of the current | July
of return. The month as present in the
month can be system date (seen in
selected from a conjunction with the year
drop down list. filled in the previous filed)
cannot be chosen. The
month entered is verified
against the returns filed by
the user to check for the last
return he had filed. The last
return should be for the
month exactly preceding the
one for which the return is
being filed. If this is not the
case, the user is prompted
that he has missed a return.
If the user still persists he is
allowed to go ahead. For a
month in which a return is
already filed ,filing of another
return is not permissible.
Check for NIL This is to indicate Check box to be checked in | Checked /
Return whether assessee | case of NIL Return. Unchecked
is filing NIL return.
CETSH The 8 digit Central | The entered CETSH should | 85016460
Excise Tariff. exist in the database.
Description of the | Description of the Description of Goods is ELECTRIC
Goods product automatically populated MOTORS AND
manufactured and | when the user searches and | GENERATORS
cleared. selects the CETSH. In case, | (EXCLUDING
he manually enters the GENERATING
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CETSH, he has to enter
description too.

SETS) - AC
GENERATORS
(ALTERNATORS):
- OF AN OUTPUT
EXCEEDING 750
KVA: OF AN
OUTPUT
EXCEEDING
75,000 KVA BUT
NOT EXCEEDING

1,37,500 KVA
Unit of Quantity The unit of A drop down appears for unit | U
measure applicable | of quantity and the Assessee
(as per the tariff) chooses from amongst
to the CETSH these. Unit of quantity
selected in the selected for the clearance
previous field. should be the same as
mentioned in base tariff,
otherwise system will throw
up error message, but
allowing the assessee to
continue further
Opening Balance Opening Balance This is a positive real 100
number with upto two
decimal places.
Quantity The quantity This is a positive real 500
manufactured manufactured of number with upto two
the item selected. decimal places.
Quantity Cleared The quantity This is a positive real 200
cleared of the item | number with upto two
selected (on which | decimal places.
duty would be
paid).
Closing Balance Closing Balance This is a positive real 100
number with upto two
decimal places.
Assessable Value | The self-assessed | This is a whole number. 100000

value of the cleared
goods.

Type of Clearance

The Assessee
enters the type of
clearance whether
pertaining to export
under bond or
export under LUT
or Home Clearance
etc.

A drop down appears for
Type of Clearance and the
Assessee needs to select
one of these.

Export/Rebate or
Export/Bond etc.

Details of Clearanc

e

N.T. Notification
Availed

Non-Tariff
Notification used for
clearance.

This should be in the proper
format i.e. NNN/YYYY CE
(NT) or NNN/YYYY
C.E.(N.T.) or NNN/YYYY-

021/2011 CE(NT)
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C.E.(N.T.) or NNN/YYYY-
CE(NT)as prescribed by the
Central Excise. This field is
mandatory to fill if goods are
exported under bond or LUT

N.T. Notification Serial number in No validation is performed 31A
Sl. No. the non-tariff by the System.
notification used for
clearance.
Details of Duty Payable For Clearance
Duty Head This field pointsto | The user is presented with CENVAT

one element in the
set of duty heads
that are applicable
to the particular
clearance under
that CETSH.

the list of applicable duty
heads for a particular
CETSH. The user can also
add duty heads. Duty Heads
cannot be repeated for a
clearance.

Notification availed

This is the set of
notifications that
are applicable to
that particular
CETSH under a
particular duty
head.

Notification availed should
be entered in web based
filing. This should be in the
proper format i.e.
NNN/YYYY C.E.

071/2011 C.E.

Serial number in The serial number | Serial number should be 66A
the notification in the notification entered in web based filing.

entered in the

previous field.
Rate of duty i Ad | The figure which This is a hon-negative real 31.0
Valorem would be multiplied | number within the range 0-

to the assessable 99.99.

value to get the

duty liability.
Rate of duty 1 The figure which This is a hon-negative real
specific would be multiplied | number. 0

to the quantity

cleared to get the

duty liability.
Duty payable This is the duty This is a whole number. 20000
(Rs.) liability of the

Assessee as

computed and

entered by the

Assessee.
Provisional This refers to the Provisional assessment TEMPAQ232XXMO
assessment provisional order numbers should be still | 01_PRA _004
number assessment active against the Assessee

numbers that are
present in the
dataset of the
Assessee.

and are validated from the
database

Clearance Details Of Inter Unit Transfer Of Intermediate Goods Without Payment Of
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Duty Under Sub Rule(1) Of Rule 12bb

Registration No. of | This is the This is 15 digits Code. AAWFS3227RXMO
Recipient Unit Registration No. of 01

Unit receiving the

goods.
Name and This is the name This is auto-populated by the | Sita Nagar,
Address of and address of Unit | system once Registration Rambagh, Agra

Recipient Unit

receiving the

No. is entered.

goods.
CETSH The 8 digit Central | The entered CETSH should | 87149590
Excise Tariff. exist in the database.
Description of the | Description of the Description of Goods is Engine Parts
Goods product automatically populated

manufactured and
cleared.

when the user searches and
selects the CETSH. In case,
he manually enters the
CETSH, he has to enter
description too.

Unit of Quantity The unit of A drop down appears for unit | KG

measure applicable | of quantity and the assessee

(as per the tariff) chooses from amongst

to the CETSH these. Unit of quantity

selected in the selected for the clearance

previous field. should be the same

as mentioned in base tariff.

Quantity Cleared The quantity This is a positive real 100

cleared of the
item selected

number with upto two
decimal places.

Receipt Details Of Intermediate Goods Received From Other Pre
Rule(1) Of Rule 12bb

mises Under Sub

Registration No. of | This is the This is 15 digits Code. AAWPP7154JXMO
Recipient Unit Registration No. of 02

Unit receiving the

goods
Name and This is the for the This is auto-populated by the | Sita Nagar,
Address of name and address | system once Registration Rambagh, Agra

Recipient Unit

of Unit receiving the
goods

No. is entered.

CETSH

The 8 digit Central

The entered CETSH should

87089100

Excise Tariff. exist in the database.
Description of the | Description of the Description of Goods is Screw Parts
Goods product automatically populated

manufactured and
cleared.

when the user searches and
selects the CETSH. In case,
he manually enters the
CETSH, he has to enter
description too.

Unit of Quantity

The unit of
measure applicable
(as per the tariff)

to the CETSH
selected in the

A drop down appears for unit
of quantity and the assessee
chooses from amongst
these. Unit of quantity
selected for the clearance

KG

28




ACES

USER MANUALS CERETURNS

previous field.

should be the same

as mentioned in base tariff. If
it does not match, an error
message will be displayed,
but allowing the assessee to
proceed further.

Quantity Received | The quantity This is a positive real 200
received of the number with upto two
item selected decimal places.
Details of duty Paid
Duty Code This is the list of all | This is a set of all duty heads
applicable duty against which there is a CENVAT
heads as per the liability indicated in the
CETSHs selected previous section of the
in the previous current return.
section of the return
Credit account The amount of duty | This is a whole number. 10000
defrayed through
credit account
under a particular
duty head
Account current The amount of duty | This is a whole number. 0
defrayed through
account current
under a particular
duty head
GAR-7 Challan The unique number | The number should be in the
number of the Challan format of the GAR-7 Challan | 600600014062011
against which duty | numbers. i.e. 7 digit BSR 93111
is paid Code followed by 8 digit
Challan date (DDMMYYYY) | (BSR
followed by 5 digit running Code:6006000,
serial number. Challan Date:
14/06/2011,
Running Serial
Number: 93111)
BSR code The unique code of | The number should be in the | 6006000
the branch in which | format of the BSR code.
the Challan was
paid
Total duty paid The sum of the duty | The system computes the 10000
defrayed in account | sum. In case this sum is less
current and credit than the total duty liability
account. under that head (as per the
details entered in the
previous section of the
returns); the system informs
the user of any discrepancy
in the computed figures and
the ones he has entered.
Abstract of Account-Current (Cash Payment)
Opening Balance | Opening Balance | This is a whole number. No | 500000
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validation is performed by
the System.

GAR-7 Challan GAR-7 Challan This is a whole number. 0
Payments made in | Payments made in | GAR-7 Challan Payments
the month (in the month (in made on Paid sheet should
aggregate) aggregate). match with the amount in
Challan details.
Adjustment of Adjustment of This is a whole number. This | 0
excess duty paid excess duty paid field will appear only for LTU
during previous during previous Assessees.
period under period under
subrule (2) of rule | subrule (2) of rule
12BB (in case of 12BB (in case of
LT) LT).
Total Amount Total Amount This is a whole number and | 500000
Avalilable Available is auto populated by the
system.
Utilization towards | Utilization towards | This is a whole number. This | O
Payment of Duties | Payment of Duties | should match with the Duty
on excisable on excisable goods | Paid through Account
goods during the during the month Current in Duty Paid Section.
month (vide. Details
furnished under col.
no.3 in SI.No. (4) of
the Return).
Utilization towards | Utilization towards | This is a whole number. This | O
Other Payments Other Payments should match with the Other
Made during the Made during the Payments made through
month month (vide. Details | Account Current.
furnished under
Sl.No. (6) of the
Return).
Closing Balance Closing Balance This is a whole number and | 500000
is auto populated by the
system.
Details of CENVAT Credit Availed and Utilized
Opening balance The opening This is equal to the closing 150000
balance of credit balance of the return last
available for filed. The field is kept
utilization under editable to accommodate the
each of the duty fact that the balance might
heads that figure in | have changed in case the
Rule3, CENVAT Assessee has missed filing a
Credit Rules, 2004. | return. If there is any
discrepancy, the system
throws an error message
and marks the return for
review
Credit taken on The amount of This is a whole number. 0

inputs on invoices
issued by
manufacturers

credit taken on
inputs under a
particular duty
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head.
Credit taken on The amount of This is a whole number. 0
inputs on invoices | credit taken on
issued by | or Il inputs under a
stage dealers particular duty
head.
On Imported The amount of This is a whole number. 0
Inputs credit taken on
Imported Inputs.
Credit taken on The amount of This is a whole number. 0
Capital Goods on | credit taken on
Invoices issued by | capital goods on
manufacturers or Invoices issued by
by I or Il stage manufacturers or
dealers by | or Il stage
dealers, under a
particular duty
head.
On Imported The amount of This is a whole number. 0
Capital Goods credit taken on
Imported Capital
Goods.
Credit taken on The amount of This is a whole number. 0
input services credit taken on
input services.
Credit Taken On The amount of This is a whole number. This | 0
Inter-Unit transfer | credit taken on field will appear only for LTU
of Credit by LTU Inter-Unit transfer Assessees.
of Credit by LTU.
Only LTU
Assessee will be
able to modify
these fields.
Credit taken under | The amount of This is a whole number. This | 0
sub-rule(2) of rule | credit taken under | field will appear only for LTU
12BB of Central sub-rule(2) of rule Assessees.
Excise Rules, 12BB of Central
2002 Excise Rules, 2002.
Only LTU
Assessee will be
able to modify
these fields.
ACredit t | The amount of This is a whole number. 0
inter unit transfer | credit taken on Only the SAD (ADC_3 5in
of credit under | Special Additional ACES) column would be
Rule 10A of | duty of Customs enabled for entering the
Cenvat Credit | (SAD) under Rule value
Rul es, 20| 10A of Cenvat
Credit Rules, 2004
Total credit taken This is the sum of The system computes the 150000

the opening

sum.
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balance, credit
availed on inputs,
capital goods and
input services.

Credit utilized for Duty defrayed This is a whole number. This | 0
payment of duty amount through is validated with duty paid
on goods credit account amount.

under a particular

duty head.
Credit utilized The reversal of This is a whole number. 0
when inputs goods | credit when inputs
are removed as goods are removed
such as such.
Credit utilized The reversal of This is a whole number. 0
when capital credit when capital
goods are goods are removed
removed as such as such.
Credit utilized for The amount of This is a whole number. 0
payment of credit utilized for
amount in terms of | payment of amount
Rule 6 of CENVAT | in terms of Rule 6
Credit Rules, 2004 | of CENVAT Credit

Rules, 2004.
Credit utilized for The amount of This is a whole number. This | 0
other payment credit utilized for is validated with other

other payment. payment paid through

CENVAT.

Credit utilized for The service tax This is a whole number. 0
payment of tax on | duty defrayed.
services
Credit Utilized For | Amount of credit This is a whole number. This | 0
Inter-Unit transfer | Utilized For Inter- field will appear only for LTU
by LTU Unit transfer by Assessees.

LTU. Only LTU

Assessee will be

able to modify

these fields.
Credit utilized | The amount of This is a whole number. 0
towards inter unit | credit utilized Only the SAD (ADC_3 5iin
transfer of credit | towards inter unit ACES) column would be
under Rule 10A of | transfer of credit enabled for entering the
Cenvat Credit | on Additional Duty | value
Rul es, 20| of Customs (SAD)

under Rule 10A of

Cenvat Credit

Rules, 2004
Closing balance For a particular The system computes the 150000

duty head this is
the difference of the
sum of all available
credit (including

closing balance.
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opening balance)
and the credit
utilized.

Details of Other Pa

ments Made i Arrears

Payments Arrears of duty A drop down appears for Rule 8
under Rule 8 A Payments types and the
The list would Assessee chooses from
include {11A, 11D, | amongst these.
Rule 8 cases,
11A(2B)}
Amount paid - Arrears paid This is a whole number. 1500
Account current through account
current.
Amount paid - Arrears paid This is a whole number. 0
Credit account through credit
account.
GAR-7 Challan The Challan The number should be in the | 600600014062011
number number vides which | format of the GAR-7 Challan | 93111
payment is made. numbers. i.e. 7 digit BSR
Code followed by 8 digit
Challan date (DDMMYYYY)
followed by 5 digit running
serial number.
Date on Challan Date of the Challan | The entry should be in the 14/06/2011
number DD-MM-YYYY format Usual
checks for date fields are
made.
BSR code The unique code of | The number should be in the | 6006000
the branch in which | format of the BSR code.
the Challan was
paid.
Source document | The set of source The system validates the AGFGK1366CE001
number document numbers | source document number _ER1 082011
that figure against entered by the assesse with
the name of the the document reference
Assessee. numbers generated from
various modules in ACES
Date on source The date of the This is the date of the source | 06/05/2011
document number | source document document number selected.
number that has The system does not
been selected. perform any validations on
this date.
Details of Other Payments Made i Interest
Payments The list would A drop down appears for Rule 8
include {11A, 11D, | Payments types and the
Rule 8 cases, Assessee chooses from
11A(2B)} amongst these.
Amount paid - Interest liability that | This is a whole number. 350
Account current is paid
GAR-7 Challan The Challan The number should be in the | 600600014062011
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number number vide which | format of the GAR-7 Challan | 93111
payment is made. numbers. i.e. 7 digit BSR
Code followed by 8 digit
Challan date (DDMMYYYY)
followed by 5 digit running
serial number.
Date of submitting | Date of the Challan | The entry should be in the 14/06/2011
Challan number DD-MM-YYYY format Usual
checks for date fields are
made.
BSR code The unique code of | The number should be in the | 6006000
the branch in which | format of the BSR code.
the Challan was
paid.
Source document | The set of source The system validates the
number document numbers | source document number AGFGK1366CEO001
that figure against entered by the assessee _ER1 082011
the name of the with the document reference
Assessee. numbers generated from
various modules in ACES
Date on source The date of the This is the date of the source | 06/05/2011
document Number | source document document number selected.
number that has
been selected.
Details of Other Payments Made i Miscellaneous
Payments The list would A drop down appears for Fine
include {Fine, Payments types and the
Penalty, Others} Assessee chooses from
amongst these.
Amount paid - Payments like fines | This is a whole number. 250
Account current and penalties i the
{6(2A)} user can make
multiple selections.
Amount paid - Arrears paid This is a whole number. 0
Credit account through credit
account and only
allowed if
Payments is
A0t her so
GAR-7 Challan The Challan The number should be in the | 600600014062011
number number vide which | format of the GAR-7 Challan | 93111
payment is made. numbers. i.e. 7 digit BSR
Code followed by 8 digit
Challan date (DDMMYYYY)
followed by 5 digit running
serial number.
Date of submitting | Date of the Challan | The entry should be in the 14/06/2011
Challan number DD-MM-YYYY format Usual
checks for date fields are
made.
BSR code The unique code of | The number should be in the | 6006000

branch in which the

format of the BSR code.
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Challan was paid.

Source document

The set of source

The system validates the

number document numbers | source document number AGFGK1366CE001
that figure against | entered by the assessee _ER1_082011
the name of the with the document reference
Assessee. numbers generated from
various modules in ACES
Date on source The date of the The system does not 06/05/2011
document Number | source document perform any validations on
number that has this date.
been selected.
Duty Head wise breakup of Other Payments Made 1 Arrears
Duty head This is the list of all | This is a set of all duty heads | CENVAT
applicable duty against which there is a
heads as per the liability indicated in the
CETSHSs selected in | previous section of the
the previous section | current return.
of the return.
Account current The amount of duty | This is a whole number. 1500
defrayed through
account current
under a particular
duty head.
Credit account The amount of duty | This is a whole number. The | 0
defrayed through system shows an instruction
credit account under | to the Assessee alerting him
a particular duty that the amount mentioned
head. as duty defrayed through his
credit account should not be
more than the credit utilized
under that head shown
against Details of Other
payments under Details of
Cenvat Credit availed and
utilized table
Total Amount The sum of the duty | The system computes the 1500

paid

defrayed in account
current and credit
account.

sum. In case this sum is less
than the total duty liability
under that head (as per the
details entered in the
previous section of the
returns), the system informs
the user of any discrepancy
in the computed figures and
the ones he has entered.

Duty Head wise breakup of Other Payments Made i Miscellaneous - Others

Duty head

This is the list of all
applicable duty
heads as per the
CETSHs selected in
the previous section
of the return.

This is a set of all duty heads
against which a liability
figures in the previous
section of the current return.
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Account current The amount of duty | This is a whole number. 1000
defrayed through
account current
under a particular
duty head.
Credit account The amount of duty | This is a whole number. The | 500
defrayed through system shows an instruction
credit account under | to the Assessee alerting him
a particular duty that the amount mentioned
head. as duty defrayed through his
credit account should not be
more than the credit utilized
under that head.
Total Amount The sum of the duty | The system computes the 1500
paid defrayed in account | sum. In case this sum is less
current and credit than the total duty liability
account. under that head (as per the
details entered in the
previous section of the
returns), the system informs
the user of any discrepancy
in the computed figures and
the ones he has entered.
Challan Details
Challan Numbers | Challan Numbers The field can be empty if the | 600600014062011
vide which payment | Assessee has not paid any 93111
was made. duty vide TR-6 Challans.
Challan numbers in Duty
Paid section and Other
Payments section must be
mentioned (if applicable)
else Assessee would not be
allowed to proceed to the
confirmation view.
Challan Date Date of the Challan | The entry should be in the 14/06/2011
number DD/MM/YYYY format
BSR code The unique code of | The number should be in the | 6006000
the branch in which | format of the BSR code.
the Challan was
paid
Amount (Rs.) Total cash amount This is a whole number. 10000
deposited during the
month vide that
particular Challan.
Self Assessment Memorandum
Amount Total cash amount This is a whole number. | 0
deposited during | deposited during the
the month (Rs.) month vide that
particular Challan.
Invoice No From | In the current month, | This is a free-text entry. 300
invoices issued The system does not
starting from serial perform any validations.
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number

Invoice No To In the current month, | This is a free-text entry. 499
invoices issued to The system does not
serial number perform any validations.

Transfer Challan | In the current month, | This is a free-text entry. 2000

S. No. From Transfer Challans The system does nhot

issued starting from perform any validations.
serial number

Transfer Challan | In the current month, | This is a free-text entry. 1500

S. No. To Transfer Challans The system does nhot
issued to serial perform any validations.
number
Place Place from where the | This is free text. The New Delhi

return is being filed system does not perform
any validations.

Remarks The Assessee can The system does not Remarks

enter his remarks in validate entries made in
this field. In case he this field.

is paying duty under
protest, the same can
be entered here.

The i n
credit under Rul e 10A
i nter uni t transfer of credit under Rul e

2.6

above table to clude description

[
of Cenvat Credi't

Button Descriptions

Save: On clicking the save button, details entered on the application from will
be saved to the confirmation screen.

Submit: With help of this button Assessee submits it for further processing.
The saved data on the confirmation screen will be submitted to the database.

Cancel: The Cancel button will cancel the process and take the user back to
the homepage screen.

Reset: The reset button will reset the values of the fields to the values they
held before being changed.

Add: Assessee can add more details in the application by using ADD button.
Delete: The delete button deletes the selected row(s).

Next: On the screens on the ER-1 form the next button will take the user to
the next screen.

Previous: On the screens on the ER-1 form the previous button will take the
user to the previous screen.
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Print: This allows the Assessee to take print out of the application form.

Modify: This will take Assessee to the first screen for any modification.

3 E

R-2

3.1

Description

The ER-2 return& form is specified in the notification numbered 26/2004
Central Excise (Non Tariff). It is a monthly return for in respect of excisable
goods manufactured and the receipt of inputs and capital goods by a hundred

per cent export oriented unit (EOU).

3.2 Navigational Path
The ER-2 form can be accessed by the Assessee after he has logged in
successfully into the system, through the RET menu item; here RET is the
label for returns menu. In the RET menu the Assessee will click on the ER-2
sub-menu option of the File Returns menu option. As soon as he clicks on the
same the system will populate the ER-2 form for the Assessee on the screen.
The navigation path for the ER-2 form is:
Logged in Assessee A RET A File Returns A ER-2
*

7%

A CENTRAL BOARD OF EXCISE AND CUSTOMS

'\\‘\.'.‘".f/ / Ministry of Finance - Department of Revenue

CLI DR EXP FRA REF REG RET

Central Excise Registration - Assessee’s Home

Logged in adroitsafe| File Retumns

eFiling for Return
Complete Retums
Amend Returns

List Reviewed Returns
List Original Return

Print Admnowledgement
Receipt

ER.-1
ER-2
ER-3
ER-4
ER-5
ER-8
ER-T
ER-2

Clean Energy Cess {CEC)
-Form |

Dealer Return

Desler Return{XLS
Upload)

E.R.- 8 Return{XL5
Upload)

E.R.-3{Before Oct-Dec
2011)

@ Copyright Information 2007
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3.3

3.4

3.5

Figure i 3.1: Navigation Screen for Accessing ER-2 Form

Attachments
There are no attachments required to fill ER-2 Returns.

Approval Flow

All ER-2 Returns marked for Review and Correction are scrutinized by the
jurisdictional Superintendent who forwards the same to the jurisdictional
AC/DC, who approves/rejects the review and correction, as the case may be,
based on the observations and noti
approval, the Return is considered for processing.

For ER-2 Returns without any error, there is no approval flow.

Operating Instructions

1. The Assessee should select Month and enter Year of Return he is
going to file and Letter of Permission number along with its date.

2. The registration details along with the jurisdiction of the Assessee are
automatically populated by the system.

3. The Assessee can mention if he is filing the NIL return or not.

4. The Assessee can enter details for the quantity manufactured and
cleared (this figure being for the quantity cleared for home
consumption). Unit of quantity selected for the clearance should be
the same as mentioned in base tariff.

5. The Assessee enters Opening Balance for desired goods. Closing
Balance will be calculated by Opening balance + Quantity
manufactured-Quantity cleared for Physical exports-Quantity cleared
for deemed exports under Para 6.9 of FTP-Quantity cleared for DTA
clearances.

6. In the second page, for each clearance mentioned in first page,
Assessee enters the details of clearances for DTA and deemed
exports under Para 6.9 of FTP. The breakup of Quantity and Value for
each clearance under different Para No. can be entered.

7. In this third page, Assessee fills Duty Payable Details for each of the
clearance breakup specified in DTA and Deemed Exports Section in
second page.

8. Assessee should then enter the details for Clearances as Physical
Exports, Deemed Export under Para 6.9 of FTP and DTA Clearance.

9. Notifications that the Assessee enters could either belong to Central
Excise or Customs.

10. The Assessee would then enter his duty liability amount, computed as
per the rate of duty he has selected.

11. Assessee enters the details of Physical Exports and Export under
Duty paid (if any), Section 4B.

12. The details of duty defrayed would be mentioned in a manner similar
to the ER-1 form. In addition to selected Duty Heads in previous
screens, CENVAT and EXPORT_DUTY Duty codes will also be
present in DETAILS OF DUTY PAID section.

13. Then Assessee enters the Abstract of Account Current.
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14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

Details of Duty Free Indigenous Inputs Received by the Unit are then
entered by the Assessee

Details of Duty Free Imported Inputs Received by the Unit are then
entered by the Assessee

Details of duty free capital goods received by the unit are entered
against different particulars.

Details of CENVAT credit would be entered in a manner similar to the
ER-1 form.

For payments made through Customs, Assessee can select payment
type as EXMPT_CUSTM, ANTI_DUMPNG and DEBOND_GDS from
the dropdown.

For payments made through Arrears and Interest, Assessee can
select any of the values such as Rule 8, Section 11A [2B], Section
11A and Section 11D from the dropdown.

For any miscellaneous payments made, Assessee can select Fine,
Penalty and Others from the dropdown.

For payments made through Arrears and Miscellaneous, Assessee
needs to enter the Amount Paid via Account Current and Credit
Current for Duty Head Breakup.

Assessee enters challan details vide which all the payments are made
as well as Invoice details which were issued during the month.

In his Self Assessment Memorandum, the Assessee can enter details
of the Date, Place, Name and Remarks (if any).
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI DSR EXP PRA REF REG RET HELP
Retums - E.R.Z Logged in adroitzafe Sign Out
FORM ER-2: MONTHLY RETURN FOR 100% EOUs IN RESPECT OF MANUFACTURED & CLEARED AND RECEIPT OF INPUTS & CAPITAL
RETURN FOR EQU [ STP / EHTP / BTP UNDERTAKING FOR THE -
vear 07 2011 . | HONTH ||AUGUST j
CHECK FOR NIL RETURN I-
Letter of Permigsion Number || 100009826 ‘ Date ‘ 09/01/2012 ST
Central Excise Registration Number ; | SWKPKEIITOEMO0L | Aasessee's Name ; | ADROTT DIESEL LIMITED

Address of Registered Unit ;| 07 VASUDED CHAMBERS CANAL ROAD GOUDSE0RA KENDRAPARS KENDRAPARA KENDRARARA ORISSA 754211

BHUBANESWAR Range ; | BHUBANESWAR-L {CX)

Commigsionérate ; | SHUBANESHWAR-[ | Divigion ;

3. MANUFACTURE AND CLEARANCE DETAILS (Kindy Read the nstruchions mentiansd betow]

Sel ect| Sl | CETSHNos |  Deseription of Unit of Opening Quantity Details of Clearance Closing Balance’
No Goods' Quantity Balance' | Manufsctured”
Physical Exports Deéemed exports Under Pars DTA clesrances
6.9 of FTP
Quentity | Velue(Re) | Quentity | Velue(Re) | Quentity | Velue(Rs.)
[es040000
[l P a RALWAYORTRA| [u =] |[t5000 [100 [100 o | [500 [10 [100 [14960
[Bs069150
mlz| o] RALWAYORTRA| [u =] {0000 200 [100 foo | f1o0 [500 [0 200 [og50
£ Md X Delete
R Reset ||B Concel |9 Nex
INSTRUCTION S

* |n case more than one item is manufactured, additional row may be inserted.
o |fa product is clesred at more than one rate of duty then the details each category of clearance must be separately mentioned under S1.Ho.{4A)
o |f 2 specified product stiracts different rates of duty, within the same month, then such deteils should be seperstely mentionsd

8 Copyright Information 2007
Figure i 3.2: ER-21 Details of the Manufacture, Clearances

Stegs to be followed:

Registration details of the Assessee are automatically populated by
the system.

A Enter the year for which return is being filed and select month from
dropdown box.

A Select the check box if Assessee is filing nil return.

A Enter letter of permission number.

A Enter date of Letter of Permission either by clicking on calendar option
or manually in DD/MM/YYYY format.

A Enter CETSH number either by using search button shown by
magnifying glass or manually. Description of Goods will be auto
populated after selecting CETSH Number or it can be entered
manually.

A Enter unit of quantity from the drop down box.

A Enter opening balance for desired goods.

A Enter quantity manufactured and other relevant details for clearance.
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> > >

Closing Balance will be calculated by Opening balance + Quantity
manufactured-Quantity cleared for Physical exports-Quantity cleared
for deemed exports under Para 6.9 of FTP-Quantity cleared for DTA
clearances.

Click on Add button to add a new row to enter another manufacture
and clearance details.

Click on Delete button after selecting the check box to remove one or
more rows from the returns.

Click on Next to go to the next screen of the application form.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLl DsR EXP FRA REF REG RET HELF

Returns - ER.2

Logged in adroit=afe Sign Out

FORM ER-2: MONTHLY RETURN FOR 100% EQUs IN RESPECT OF MANUFACTURED & CLEARED AND RECEIPT OF INPUTS & CAPITAL

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGU ST AND YEAR 2011

Central Excise Registration Number ; | 8WKPKE3ITOEMIDL ‘ Assessee's Name ; | ADROIT DIESEL LIMITED

Address of Registered Unit ; | 07 VASUDEQ CHAMEERS CANAL ROAD GOUDAGORA KENDRAPARE KENDRARARA KENDRAPARS ORISSA 754211

BHUBANESWAR Rangé ; | BHUBANESWAR-L (LX)

Commizsionerste ; | BHUBANESHWAR-T ‘ Division :

3. MANUFACTURE AND CLEARANCE DETAILS

&l No | CETSH No. | Description of Goods| Unit of Quantity | Opening Balance Quantity Details of Clesrance Closing Balance
Physical Exports Deemed exports Under Para DTA clesrances
6.9 of FTP
Quentity | Velue(Rs.) | Quantity | Value(Rs) | Quantity | Value(Rs.)
1 | 36040000 RAILWAY OR u 15000 100 100 10000 50 500 10 100 14360

4A, DETAILS OF CLEARANCES IN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-I}

Select | SINo | Para No. of FTP under which CETSH No. Description of Goods | CTSH No. | Unit of Quantity | Quantity cleared | Value(Rs.)
jonds elered inta DTA*
r | | Paa69 B6040000 RATLWAY OR | 36040000 ‘ u ‘ [0 ‘ [200
G Add K Delete |

3. MANUFACTURE AND CLEARANCE DETAILS

&l No | CETSH No. | Description of Goods| Unit of Quantity | Opening Balance Quantity Details of Clesrance Closing Balance
Ménufactured
Physical Borts Deemed exports Under Para DTA clegrances
6.9 of FTP

Queéntity | Velue(Re) | Quentity | Velue(Re.) | Quentity | Value(Rs.)

2 | BB0B9190 RAILWAY OR u 10000 200 100 4000 100 500 20 200 9950

44, DETAILS OF CLEARANCES IN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-I)

Select Elo| Paras No. of FTP undér which CETSH No. Deseription of Goods | CTSH No.* |I.Im‘IMQumlil-|| Quantity clesred | Valug{Rs.)
goods cleared into DTA ©
r|a | |Pa|a 58 j 55085150 RATLWAY OR | |35D591 90 ‘ u ‘ |m ‘ \1DD

§ Md X Delte

4+ Previous _Ei Reset ﬁ Cancel | o) Next

© Copyright Information 2007

Figure i 3.3: ER-21 Details of Clearances in DTA and Deemed Exports

and Duty Payable (Part-I)

Steps to be followed:

A

A

Registration and Clearance details of the Assessee are automatically
populated by the system.

In this page, for each clearance mentioned in first screen, enter the
details of clearances for DTA and deemed exports under Para 6.9 of
FTP. The breakup of Quantity and Value for each clearance under
different Para No. can be entered.

Select a Para Number of FTP under which goods cleared into DTA
from Dropdown box.

The fields CETSH No., Description of Goods, CTSH No. are auto
populated based on the relevant clearance. CTSH No. can be
changed.

Enter Quantity cleared. The Total Quantity cleared for a particular
Clearance under Para 6.9 should match the Quantity specified in
Deemed exports Under Para 6.9 in Details of Clearances section.
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Similarly, The Total Quantity cleared for a particular Clearance under
al |l Parads other than Para 6.9
DTA Clearances.

Enter Value. The Total Value for a particular Clearance Under Para
6.9 should match the Value specified in Deemed exports Under Para
6.9 in Details of Clearances section.

Similarly, The Tot al Value for
other than Para 6.9 should match the Value specified in DTA
Clearances.

In similar manner enter the details of clearance in DTA , deemed
exports and duty payable for another manufactured and clearance
details.

Click on Add button to add a new row to enter another clearance in
DTA, deemed export and duty payable details.

Click on Delete button after selecting the check box to remove one or
more rows.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS
Ministry of Finance - Department of Revenue

Returns - E.R.2 Logged in adroitsafe

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGU ST AND YEAR 2011

Central Excise Registration Mumber =|AWKPK533?‘QEMDDI | Agsesses's Name |ADR1:|1T DIESEL LIMITED

Address of Registered Unit ; |07 WASUDED CHAMEBERS CANAL ROAD GOUDAGOPRS KENDRAPARS KENDRARARS KENDRAFARS ORISSA 754211

Commissionerate ; | GHUBANESHWAR-I | Divigion ; | BHUBANESWAR | Range ; | BHUBANESWAR-T [CX)

4 A, DETAILS OF CLEARANCES IN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-II)

14 Para 6.9 26040000 RAILWAY OR 26040000 u 20 200

1.1.2 |325 |11m11 |155e |11m11 |111d |2{HJ
[ Add Delete
Total Cenvet Payable =||EDDD {$um of smount Payable - BCD,CVD and 34D}

4 A, DETAILS OF CLEARANCES IN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-II)

21 Para 6.8 86069130 RAILWAY OR 86069190 u 10 100
I |211| [BCD -] [[175 114/2011 | [436 114/2011 | [32a 12 1500
r |212| [5AD =] |25 [115/2011| [11b [115/2011 | |21d [15 [3o00

= Add | X Delete |

Total Cenvat Payable : ||45DD {$um of smount Fayabes - BCD,CVD and 340}

- Previous | [P Reset [fﬁ Cancel | o  Next |

L ecsmmnfemaen 2
Figure i 3.4: ER-2 - Details of Clearances in DTA and Deemed Exports
and Duty Payable (Part-II)

Steps to be followed:
A Registration details of the Assessee are automatically populated by
the system.
A In this page, fill Duty Payable Details for each of the clearance
breakup specified in DTA and Deemed Exports Section.
A Select the Duty Type from dropdown box.
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Enter Tariff rate, customs or Central excise notification along with
serial number, central excise notification number along with serial
number for EOU and effective rate.

Enter total amount payable in rupees. Total CENVAT payable will be
auto populated when assessee enter BCD, CVD and SAD duty type.
This will be equal to the sum of Duty Payable for BCD, CVD and SAD.
In similar manner enter the details of clearance in DTA, deemed
exports and duty payable for other entered goods.

Click on Add button to add a new row.

Click on Delete button after selecting the check box to remove one or
more rows.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS
Ministry of Finance - Department of Revenue

Retums -ER-2 Logged in siritsafe

Central Excise Registration Number ;|AWKPK,B33?QEMDOI. ‘ Aspegige's Name ;‘ADRGIT DIESEL LIMITED
Address of Registered Unit ¢ | 07 VASUDEQ CHAMBERS CANAL ROAD GOUDAGORA KENDRAPARA KENDRAPARA KENDRAPARA ORISEA 754211
Commissionerate ;| ERUEANESHWAR-T | Division :‘BHLIBANEM’AR Range ; | ERUBANESWAR-T (CX)

3, MANUFACTURE AND CLEARANCE DETAILS

1 | 86040000 RAILWAY OR u 15000 100 100 10000 50 500 10 100

4B, DETAILS OF PHYSICAL EXPORTS AND EXPORT DUTY PAID,IF ANY

RATLWAY OR

& Add X Delete |

3. MANUFACTURE AND CLEARANCE DETAILS

2 | 86069130 RAILWAY OR u 10000 200 100 4000 100 500 20 200

4B, DETAILS OF PHYSICAL EXPORTS AND EXPORT DUTY PAID,IF ANY

RAILWISY OR

& add X Delete |

{0 Previous | [ Reset | [ Cancel i Nt |

Figurei 3.5: ER-2 1 Details of Physical Exports and Exports Duty Paid

Steps to be followed:

1 Registration details of the Assessee are automatically populated by the
system.

I Fill the details of Physical Exports and Export Duty Paid, for each
Clearance, where clearance is made through Physical Exports in
Screenl. The breakup of Quantity and Value for each clearance under
different CTSH No. or Rates can be entered.

T The fields CTSH No., Description of Goods, Unit of Quantity, Quantity
Exported and FOB value are auto populated based on the relevant
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clearance specified in Screenl. Among these, CTSH No., Quantity
Exported and FOB value fields can be changed.

Enter CTSH No, Quantity Exported, FOB value of exports for the month,
Export Duty (if any paid), Cumulative FOB value of exports up to the
month in the current financial year and 5 years.

Check if Export Duty Paid Under Bond / Letter of Undertaking.

In a similar manner enter the details of physical exports and export duty
paid for another manufacture and clearance details.

Click on Add button to add a new row.

Click on Delete button after selecting the check box to remove one or
more rows.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI D3R EXP FRA REF REG RET

Returns - E.R.-2 Logged in adroitsafe Sign Qut

FORM ER-2: MONTHLY RETURN FOR 100%: EOUs IN RESPECT OF MANUFACTURED & CLEARED AND RECEIPT OF
INPUTS & CAPITAL

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGL 5T AND YEAR 2011

Registration Number ; | AWKPKEIZFOEMODL | Aggegies's Name ; ‘.GDR.:II.T DIESEL LIMITED

Address of Registered Unit ; |07 WASUDED CHAMBERS CAaNAL ROAD GOUDAGORA KENDRAPARSA KENDRAPARS KENDRAPARS ORISSA 754111

Commissionerate ; | BHUBANESHWAR-T | Division : | BHUBANESWAR ‘ Range ; | BHUBANESWAR-I [CX)
4C, DETAILS OF DUTY PAID
51 No. Duty Code Credit Account Account Current | TR-6/GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.} (Rs.} (Rs.}

1 CENVAT i [1000 60060001406201193111 |  |6006000 [1000

2 | ExpomT_DUTY | (1000 |2000 [12372962607201186725 | |12378% |3000
5. ABSTRACT OF ACCOUNT-CURRENT [CASH /BANK PAYMENT) :

Summary Particulars Amount [Rs.)

Opening Balance ; |'| RODD

TR-6/GAR-7 Challan Payments made in the month (in aggregate) ; |D

Total Amount Avsilable § 15000

Utilization towards Payment of Duties on excisable goods during the month(vide, Details ll}i
furnished under col. no.3 in SLNo.(4) of the Return) ;

Utilization towards Other Payments Made during the month(vide, Details furnished under SLNo, Il}i
(6} of the Return) ;

Closing Balance ; |‘|5I:‘.-I}I_‘.l

| Previous | b Reset | [ Cancel |, Next |

® Gopyright Information 2007
Figurei 3.6: Form ER-2 i Details of Duty Paid

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.

Enter the relevant details of duty paid.

Enter the relevant details for Abstract of Account-Current.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

>

I D> D>
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CcL DR EXP PRA REF REG RET HELP
Retumz - E.R.-2 Logged in zdritzafe Sign Out

FORM ER-2: MONTHLY RETURN FOR 100% EQUs IN RESPECT OF GOODS MANUFACTURED & CLEARED AND RECEIPT OF INPUTS & CAPITAL GOODS

Central Exeige Registrtion Number ; | AWKPKEIITOEMO0L | Assessee's Name ¢ | ADROLT DIESEL LIMITED

Address of Registered Unit ;| 07 VASUDEQ CHAMBERS CANAL ROAD GOUDAGORA KENDRAPARS KENDRARARS KENDRAPARA ORISSA 754211

EHUBANESWAR Range ; ‘ ERUBANESWAR-1 (CX)

Commissionerate ; | BHUBANESHWAR- | Divigion :

6ADETAILS OF DUTY FREE INDIGENOUS INPUTS RECEIVED BY THE UNIT

Select| SLNo| CETSH |Description| Unit of Provisions under | Opening | Receipt during the month | tiod Clesred a4 such into | Inter unit transfer, if |Wastage or  Closing
Noo | ofGoods | Quéntity |which inputs received' | Balanes (Qty) DTA any Destroyed | Balenee
CEn | Provisions| (Qty) Qty | Value(Rs) | Duty Qty | Velue[Rs)| Qty | Value(Rs) | (Qty) (Qty)
Notificstion  of FTP foregone
L (Rs)
RE040000
1] Q : |HAILWAY |U J \HZIZDH |1D |1DD |TDD \EDD \SDD HDD PD |2D |TD |TD \2[3 |5D

T Add K Delete

[BR0E9130

Others

Ravwsy U CJemcefln e fw o |l R w0 @ @ @ o

2
 Previous ﬂ Resel ﬁ Cancel ..b Next
© Copyright Information 2007
Figure 1 3.7: Form ER-2 T Details of Duty Free Indigenous Inputs Received by
the Unit

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.

A In this page fill the details of duty free indigenous inputs received by
the unit. The details of each major indigenous input which
independently accounts for 10% or more of the total value of raw
materials consumed should be given separately by adding rows, and
all other inputs should be .given

A Enter CETSH No, Description of Goods. Select the Unit of Quantity
from Dropdown menu.

A Enter Provisions under which inputs received.

A Enter other relevant details, if required. In similar manner fill other
fields of this section.

A Click on Add button to add a new row.

A Click on Delete button after selecting the check box to remove one or
more rows.

A Click on Next to go to the next screen of the application form.

A Click on Previous to go back to the previous screen of the application.

A Click on Reset to reset all the entries in the form.

A To cancel the process and return back to the homepage, click on the

Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

cL DSR EXP PRA REF REG RET HELP

Returns - ER.-Z

Logged in adroitsafe Sign Out

FORM ER-2: MONTHLY RETURN FOR 100% EQUs IN RESPECT OF GOODS MANUFACTURED & CLEARED AND RECEIPT OF INPUTS & CAPITAL GOODS

Central Excise Registration Number : [ AWKP) MO0L | Asgesges’s Name

ADROIT DIESEL LIMITED

Address of Registered Unit | 07 VAS, AMBERS CANAL ROAD GOUDAGORS KENDRAPARA KENDRAPARA KENDRAPARA ORISSA 754711

Commissionerate ; | BHUSANESHWAR-T ‘ Division : | BHUBANESWAR Range : | BHUBANESWAR-I {CX)
6B, DETAILS OF DUTY FREE IMPORTED INPUTS RECEIVED BY THE UNIT
Select[SINo| CETSH | Description |CTSH No.| Unit of Provisions under | Opening |  Receipt during the month® ion| Cleared &5 such into [ Inter unit transfer, iff Wastage [ Closing
No. of Goods* Quantity which inputs Balance (Qty) DTA any or Balance
| received | (Qty) b (Qty)
Customs | Provisions, Qty |Value{Rs)| Duty Qty Qty (Qty)
ifi cati of FTR foregone
Mo, (Ra)
/6040000
C||y a1 [Raiway [gsoo0| [0 Z|feoice ([0 (oo oo {0 (B0 |Ro oo (o |p0 | |0 [0
B M| X Delete
069130
Others | 7 5] [Raiway |fsoemia|[u Zffonice|pio (fao0 |0 (o (B {m (il [0 (e |l ffao ([0

o Previous | |} Reset | §F Cancel ||  MNext

© Copyright Information 2007

Figure 1 3.8: Form ER-2 T Details of Duty Free Imported Inputs Received by the

Unit

Steps to be followed:

1
1

=a = E

E

Registration details of the Assessee are automatically populated by the
system.

This page captures the details of duty free imported inputs received by
the unit. The details of each major imported input which independently
accounts for 10% or more of the total value of raw materials consumed
should be given separately by adding rows, and all other inputs should be
given togetherincat egory .ot her so

Enter CETSH No, Description of Goods. Select the Unit of Quantity from
Dropdown menu.

Enter Provisions under which inputs received should be mentioned.

Enter Opening Balance, Quantity, Value and Duty Forgone for Receipt
during the month, Closing Balance.

Enter other relevant detalils, if required. In similar manner fill the details in
@®thersbsection.

Click on Add button to add a new row.

Click on Delete button after selecting the check box to remove one or
more rows.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI

D5R

EXP FRA

REF

REG RET

HELF

Returns - E.R.-2

Logged in sdroitsafe

Sign Out

FORM ER-2: MONTHLY RETURMN FOR 100%. EOUs IN RESPECT OF GOODS MANUFACTURED & CLEARED AND RECEIPT OF
INPUTS & CAPITAL GOODS
RETURHN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR 2011
Registration Number ; | 8WKPKEIZFTOEMODL | Aggesgee's Name ; |.ﬁ3;‘.3n’ DIESEL LIMITED
Address of Registered Wnit : |07 VASUDED CHAMBERS CANAL ROAD EOUDAGSORA KENDRAPARS KENDRAPARS KENDRAPARS ORISEA 754311
Commissionerate ; | BHUBANESHWAR-T | Diwvision ; | BHUBANESWAR | Range ; | BHUBANESWAR-T [TX)
7. DETAILS OF DUTY FREE CAPITAL GOODS RECEIVED BY THE UNIT
Particulars Value(Rs}
Import - Indigenous -
Opening Balance : |'||}D|}D |15D|}D
Received (including Inter unit transfer) during the month : |5[}'D |1 o0
Cleared as such into DTA : [300 [1000
Cleared under inter Unit transfer : 300 500
Destroyed : 400 500
Closing Balance : |5DD[}' |14DDD
~ Previous | §¥ Reset | [F Camecel | o Next

® Copyright Information 2007

Figure 1 3.9: Form ER-2 1 Details of Duty Free Capital Goods Received by the
Unit

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.
This page captures the details of Duty Free Capital Goods received by
the unit. In this, original value at the time of import / procurement has
to be indicated against particular capital goods whether cleared or
destroyed.
Enter the value of Imported capital goods and Indigenous capital
goods received by the unit ,cleared as such into DTA, cleared under
inter unit transfer, destroyed along with the opening balance and
closing balance .
Closing balance should be equal to Opening balance + Received
during the month - Cleared as such into DTA - Cleared under inter
Unit transfer i Destroyed.
Click on Next to go to the next screen of the application form.
Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.
To cancel the process and return back to the homepage, click on the
Cancel button.

A

>

oI > D

52




ACES
USER MANUALS CERETURNS

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

cu DSR EXP PRA REF REG RET HELP
Retuns - E.R.-2 Logged in adroitsafe Sign Out
FORM ER-2: MONTHLY RETURN FOR 100% EOUs IN RESPECT OF MANUFACTURED & CLEARED AND RECEIPT OF INPUTS & CAPITAL GOODS
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGU ST AND YEAR 2011
Registration Number ; | AWKPKEIITQEMOOL Assessee’s Name ;| ADROIT DIESEL LMITED
Address of Registered Unit ;| 07 VASUDEQ CHAMBERS CANAL ROAD GOUDAGORA KENDRAPARA KENDRAPARA KENDRARPARA ORISSA 754211
Commigsionerate ; | BHUBANESHWAR-T Division ; | BHUBANESWAR Range : |3-U3MES\‘1'A?.-[ R
B. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED
Details of Credit CENVAT (Rs.) | AED_TTA (Rs.) | NCCD (Rs.) u"fﬁlm{! 5 SAD (Rs.) mué?s g;m":! ol ?;mt s I_’:r_gm] ‘.‘;::‘?"E- )
Opening Balence ;| (10000 2000 200 1m0 50 10 3 150 1m 120
Credit Taken On [nputs on invoiees =20 1) 100 200 I il [} i) 0 m [ 210
Ereet Tk O It o v e ol [100 200 20 140 600 00 0 10 m 40
Cradit Taken On Impzdted Inputd |0 0 0 i} 0 0 0 0 0 0
Credit Taken On Capital Goods on Invoice:
lezued By Marufaciurrs Or By [ 0r I Sisge] |0 o o 0 o b 0 o o o
Daslerg
Cragit Takan O Impzried Capital Gozaed |0 0 0 0 0 0 0 0 0 0
Cradit Takan On Inputs Serviczs [ 0 0 i} 0 0 0 0 0 0
Tatal Credit Avsitable s | [11300 2400 420 740 1080 ) 700 350 420 2520
Credit Utized For 2ayment Of Duty On Gaogy 100 200 30 4 1m 10 1m0 150 20 500
Credit Utilized When Input Goods Are Removed| 0 0 0 0 0 b ] 0 0 450
Credit Utifiz=d When C. [0 0 0 0 0 b 0 0 0 0
Credit utifised for ent
S fm & ot CEAT 0 0 0 0 0 0 0 0 0 0
Cradit utilizas for sther paymer] [ 0 0 i] 0 0 0 0 0 0
Cradit Utifizad For Payment Of Tax On Services | 0 0 0 0 0 0 0 0 0
Closing Bslence: | [11200 20 2 340 350 4z il 700 180 1670
[ Previous | [} Reset | R Cancel | Mext

® Copyright Information 2007

Figure i 3.10: ER-2 1 Details of CENVAT Credit Availed and Utilized

Steps to be followed:

A Registration details of the Assessee are automatically populated by

the system.

A Fill the details of CENVAT Credit Availed and Utilized i Duty Heads
are automatically populated by the system, enter Credit Availed by
various means, Total of CENVAT credit availed is automatically
calculated by the system. Enter credit utilized by various means. Total
of Closing Balance is automatically calculated by the system.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

Tou I I I
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Eevenue

DsR EXP PRA REF REG RET

Returns - E.R.-2 Logged in adroitsafe

FORM ER-2: MONTHLY RETURN FOR 100% EOQOUs IN RESPECT OF MANUFACTURED & CLEARED AND RECEIPT OF
INPUTS & CAPITAL

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR 2011

Registration Number ; | 88K FKEIZTFOEMOOL | Aggesgeey Mame |.I?|3Q:ll'|' DIESEL LIMITED

Address of Registered Unit |07 VASUDED CHAMEBERS CANAL ROAD GOUDAGDORA KENDRAPARA KENDRAPARS KENDRAPARS ORISSA 754211

Commissionerate ; | BHUBANESHWAR-T | Diwision ; | BHUBANESWAR | Range : | BHUBANESWAR-T [TH)

9, DETAILS OF OTHER PAYMENTS MADE - CUSTOMS

Select | S1 No ¥ Paid TR-6/ GAR-7 Challan BSR Code Source Document No.
([P}
Account MNo. Date No. Date
Curréent
- 1 |EXMPT_CUSTM;| |1I}DDD EZD‘I15-3‘I11 |22/DE;‘2I}1‘I |EI}I}EDI}D lZI}?:GSTDDZ |22."DB,-’2D‘I1
& _Add | 2K Delete

DETAILS OF OTHER PAYMEMNTS MADE - ARREARS

Select | S Payments Amount Paid TR-6/ GAR-7 Challan BSR Source Document No.
Mo Account Credit Mo, Dirbe Code Mo, Date
Current | Account
| + |[Rule 8 |=|| 5000 5000 E201153111 | [22/06/20711 |([60D06000 ([03GSTO02| [22/08/2011

& Add | XK Delet

DETAILS OF OTHER PAYMEMNTS MADE - INTEREST

Select | S1 No ¥ Praid TR-6/GAR-7 Challan BSR Code Source Document No.
(R}
Account Ho. Date Mo, Drarbe
Current

r t [[Section 11&4 | -|[[2000 5201153111 | [22/06/2011 |[5006000 |203GSTO0Z| [2/08/2011
2, Add | 2K Delete

DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS

Select S| No| Panyrents Amount Paid (R} TR-6/GAR-7 Challan BSR Source Document No.
Account Credit No. Date Code Mo Darbe
Current Account
[ 1 |Others =1 |[2000 [2000 F201193111 [P2706/2011 |([cDDEODO |[203GSTODZ| [22/08/2011
b _Add | K Delete
Total Account I:urrenti“:::::: | Total Crﬂdithcﬁunt:“j:::
{2 Previous | |[§ Reset | R Cancel | oo  Next

PAYMENT TYFE

= EXMPT_CUSTM - Amocunt paid equal to duty foregone on the inputs used for the goods cleared into DTA which are exempted
from customs duties [in terms of Proviso to Para 3 of notification No. 52/2003- Customs and 2nd Proviso to Para 8 of
notification No. 22/2003-Central Excise both dated 31.03.2003].

= ANTI_DUMPNG - Amount paid equal to anti dumping duty forgone on inputs cleared as such into DTA or inputs used in
manufacture of goods cleared into DTA.

= DEBOND_GDS -Amount of duty paid on debonding of goods.

® Copyright Information 2007

Figurei 3.11: ER-2 1 Details of Other Payments Made

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.

A Fill the details of Other Payments Made Customs/ Arrears/ Interest/
Miscellaneous i Payments, Amount Paid under Account Current as
well as via credit account, Challan number vide which payment is
made, Date of Challan, BSR Code, Source Document Number against
which the payment is made, and the arrear effective date for the
particular source document number.
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Click on Add button to add a new row.

Click on Delete button after selecting the check box to remove one or
more rows.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

> 3>

T 3> 3> D>

CENTRAL BOARD OF EXCISE AND CUSTOMS

_\{il‘l.i.f-h}' of Finance - |)¢pﬁrtl'ﬂi‘llﬂ‘ of Revenue

CLI DER EXP PRA REF REG RET HELF

Returns - E.R.-2 Logged in adroitzafe Sign Out

FORM ER-2: MONTHLY RETURN FOR 100% EOQUs IN RESPECT OF MANUFACTURED & CLEARED AND RECEIPT OF
INPUTS & CAPITAL

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGU ST AND YEAR 2011

Registration Number ; | AWKPKEIITOEMOOL | Assesses’s Name ; |QDQD.‘I’ DIESEL LIMITED
Address of Registered Wait |07 VASUDED CHAMBERS CANAL ROAD GOUDAGOPA KENDRAPARSA KENDRAPARSA KENDRAPARS ORISSA 754711
Commissionerate ; | BHUBANESHWAR-T | Diwision : | BHUBANESWAR | Rarnge : | BHUBANESWAR-T (TX)

DETAILS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number Drarbe Paid - Account Current Paid - Credit Account

AMAAKDZ203GS5TOO2 2200842011 5000 5000

Duty Hesd Breskup

Select |s Mo Duty Head - | Amount Paid | Total Amount Paid
| Account Current = | Credit Account |
r | | [ceEnvat = | 5000 | 5000 | [1o000
5 Add K Delete |

DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQOUS - OTHERS

Source Document Number Darbe Paid - Account Current Paid - Credit Account
AAAAKOZO3G5TO02 22/0842011 2000 2000
Duty Hesed Breskup
Select [S1 Mo Duty Head © | Amount Paid | Total Amount Paid
| Account Current = Credit Account © |
=HEE [CENVAT =l [2000 | 2000 | [4000
B Add 3 Delete
= Previous | BF Reset | ¥ Cancel | o Mext

@ Gopyright Information 2007
Figurei 3.12: ER-12 1 Duty Head Wise Breakup of Other Payments
Made

Steps to be followed:

A Registration details of the Assessee are automatically populated by

the system.

A Other Payments Made Arrears and Miscellaneous - Others are
automatically populated by the system. Duty Head of Duty Head
Breakup are automatically populated by the system - Fill the details of
Amount Paid under Account Current as well as via credit account for
both the sections, Total Amount Paid will automatically populated by
the system after calculation.

Click on Next to go to the next screen of the application form.
Click on Previous to go back to the previous screen of the application.

> 3>
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A Click on Reset to reset all the entries in the form.
A To cancel the process and return back to the homepage, click on the

Cancel button.

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

D5R EXP PRA REF REG RET

Logged in adroitsafe

FORM ER-2: MONTHLY RETURN FOR 100%. EOQOUs IN RESPECT OF MANUFACTURED & CLEARED AND RECEIPT OF

INPUTS & CAPITAL

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR 2011

Registration Mumber : | AWKPKEIZTOEMOOL | Aoperpes’s Mame ; |.ﬁ3;‘.:lrl' DIESEL LIMITED

Address of Registered Unit ; (07 WASUDED CHAMEBERS CANAL ROAD GOUDAGOPS KENDRAPARS KENDRAPARS KENDRAPARA ORISSA 754211

Commissionerate ; | GHUBANESHWAR-T | Diwigion ; | BHUBANESWAR | Range : | BHUBANESWAR-T {TX)

CHALLAN DETAILS

Select 1. Challan Type TR-6/GAR-7 Challan Mumber Challan Date BSR Code Amount(Rs.}
Mo
- 1 TR-6 =| | [O060001406201133111 [14/06/2011 (6006000 [10000
- z TR-E =| | [1237E962607201186725 [26/07/2011 [1237836 [z000
& Add | (XK Delete
INVOICE DETAILS
Select | S Mo Inwoice No. From Invoice HNo. bo
[ 1 1001 1399
3 Add | X Delete

10.SELF- ASSESSMENT MEMORANDUM

a) I her=by declars that the information given in this Retum is tree, comect and complete in 2very respect and that I am authorised to sign on behall of
the amsesses

B) Dwring the month, total Rs, 0 was deposited vide TR-5/GAR-7 Challans,

€] Dwring the month, imvoices bearing to wers isswed.

Date : [ 02/05/2012 Place :||New Delhi

Name : | |Rahul Prabhakar

El
;l {¥T any remaris

Rermarcks ; | a1 antened, the return will go to the concsrnad authority for Revisw )

< Previous | iz Save | [P Reset | |§F Cancel |

B Copynight Information 2007

Figure i 3.13: ER-2 - Challans, Invoices Details

Steps to be followed:
Registration details of the Assessee are automatically populated by the

>

>\

> >

syste

m.

Fill the Challan details vide which all the payments are made as well as
Invoice details which were issued during the month.

Click
selec
Click
Click
Click

on the Add button to add another row and click on Delete button after
ting a row to remove the row from the application form.

on Save to go to the confirmation screen of the application.

on Previous to go back to the previous screen of the application.

on Reset to reset all the entries in the form.
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A To cancel the process and return back to the homepage, click on the Cancel
button.
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- _—
CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

Retums - ER.2 Logged in adroitsate

Following issues hawe been found in your return
* The Return is filed after last date of filing !!
* The challanis) quoted by you doss not exist in the databsse . 80060002208201193111, 12378962607201 186725, 0060001408201192111
« The Quantity cleared for Desmed exports Under Para 6.9 of FTP in Detsils of Clesrance seclion . doss not match the Total Quantity dleared for De=med exports in Details of Clesrances in Dts and
Desmed Exports and Duty Paysble- {Part-I) section.
« Figurss of CENVAT credit utilized for Psymants of Duty on Goads (2180 } and the sum of duty psid (including smesrs if any) through ceedit for sll duty heads { 8000 ) do not match!!
« TheValue clearsd for Desmad sxports Under Pars 8.9 of FTP in Details of Clesrsnos ssction, doss not match the Tots| Valus clesred for Desmed sxports in Details of Clesranoss in Dis and Deemad
Escports and Duty Paysble- (Part-l} section.
+ Totsl duty lisbility { 10500 ) and totsl duty psid {cash = oredit) figures { 4000 ) doss not match, !t
+ The Quantity cleared for DTA clearances in Details of Clearance section, does not match the Total Quantity cleared for DTA clearances in Details of Clearances in Dts and Desmed Exparts and Duty
Fayable- (Fart-l) saction
» Abstract of Account Cument - TR-8/GAR-T Challan Payments made on Paid sheat { 0 } does not match with the amount in Challan details { 25000 }
* The Value cleared for DTA clesrances in Detsils of Clearance section, does not match the Total Value cleared for DTA clearanees in Details of Clearances in Dta and Deemed Exports and Duty Payable-
(Fart-1} section
« Abstract of Account Gument - Utilization towards Psyment of Duties on excissble goods ( 0 } doss not matoh with the Duty Paid through Account Gurrent in Duty Paid Section (3000)
« Figurss of the opening balance in the current return snd the closing balance in the pravious filed return do not match { CENVAT, AED_TTA, NCCD, ADE_LVD_CL_85. SAD, EDU_CESS.
SEC_EDU_CESS. SERVICE_TAX, EDU_CESS_ST. SEC_EDU_CESS_ST ).
« Abstract of Acoount Cument - Utilization towsrds Other Payments { 0 ) doss not match with the Othar Psymants made through Account Currant ( 7000 }
» The source document numberis) you have entersd doss not sxist in the dstabsse . AAAAKD202GSTOD2, AAAAKD203GSTO02, AAAAKOZ03GSTO02

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR 2011

i P —— [ S [T

Address of Registersd Unit <] 07 VASUDED CraMBERS CANAL R0AD GOUDAGOR KENDRARARA KENDRAFERS KENDRAFARA DRISSE 754211

[ e— [ orvmion - [rusmeswan e [re BRSO

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

4A. DETAILS OF CLEARANCES IN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-1)

11 Pars 6.2 85040000 RLATLWAY OR TRAM 85040000 u 20 200

4A. DETAILS OF CLEARANCES IN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-II)

1.1.1 BCD 2.0 112/2011 CE 1334 11/2011 CE 1258 10.0 2000

oo ey | e e e

T R e > e )

4B. DETAILS OF PHYSICAL EXPORTS AND EXPORT DUTY PAID,IF ANY

1.4 86040000 RAILWAY OR u 100 10000 10.0 15 5000 1000 Mo

2 | 86069190 RAILWAY OR u 10000 200 100 4000 100 500 20 200 9950

4A. DETAILS OF CLEARANCES TN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-T)

21 Fars 6.5 55085150 ELATLWAY OF TRAM 85085150 u 10 100

4A. DETAILS OF CLEARANCES IN DTA AND DEEMED EXPORTS AND DUTY PAYABLE- (Part-II)

211 8CD 175 11472011 €E a3 114/2011 CE 322 120 1500

= s e i | wmsme =

Total Cenvat Payable : {SUm of Amount Fajats - SCD.CVD ang SAD) |asou

4B. DETAILS OF PHYSICAL EXPORTS AND EXPORT DUTY PAID,IF ANY

2.1 86069190 RAILWAY OR u 100 4000 15.0 10 7000 2000 Mo

4C.DETAILS OF DUTY PAID ON EXCISABLE GOODS

CENAT o 1600 £0DE00014D6201193111 5008000 1000

EXPORT_DUTY ‘ 1000 ‘ 2000 ‘ 12378962607 201186725 | 1237895 | 3000

5.ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Opening Balance i 15000

TR-6/GAR-7 Challan Payments mede in the month (in sggregate) | 0

Totsl Amount Avsilsble | 15000

Utilization bowerds Payment of Duties on exeissble goods during the month(vide, Detsils furnished under eal, no.3 in SLNo.(4) of the Return} o O

Utilizstion towards Other Payments Made during the month (vide, Detsils furnished under SLNo.(6) of the Return) 0

Closing Balanee i 15000
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A, DETAILS OF DUTY FREE INDIGENOUS INPUTS RECEIVED BY THE UNIT

RAILWAY OR
TRAMVIAY.

u | AeEmen| oo [ Heo [ 20e | asa 220 = 3 o s 3 20

RAILWAY OR

i
+ |esoacacn| FERSXAMPLET |iciio0| w201 200 | zoo | qon | se 50 50 wo [ 0 | s | 20 20 100

VAN S AND WAGON S, e
MOT SELF- s8088180| U = 300 200 100 20 30 s0 100 10 30 20 20 100

2000 200 100 = 100 300 150 100 130
100 100 500 400 120 200 100 20 2100
200 120 e w0 300 =00 100 200 <00
B B B B B B B B B
< S crvsiee:
Tesod By Manuracturers Gr By 1 0r I Stage| 0 B o B 3 B B B o B
i |
Tt Takan On imporied Captal Goodd © B o s o D B B o
Crer Takar On fnputa Sarveed & B B o o B B B B B
Creom Uthiaea For Paymant Of Duty On Gaoad 100 200 o0 oo ) 300 100 ey =0 =00
TraT UTRS Ve T Geeds fre Rameved o B B = - - B B B -
o
CreaR Ut Ve Capt Gesas AT Rama
seraved o B s o D D B B 0 B
Ca g o Py S i e
57 Rule & of CENVAT Craan Rutes, 2008 “ - = “ = “ “ “ -
e pee—— B B B B B B B B B
Crea Utiiend For Payment OF Tan On Seriens © B o B o D B B o
Clasing Batanca - | 11200 2300 120 san = e 200 = o0 o7
5.0ETAILS OF DTHER PAYMENTS MABE - CUSTOMS
ExmeT_cusTh 10000 ecoso00aace0118301L 22082011 sc0s000 assaxca03a8TE0R 22002041
DETAILS OF QTHER PAYMENTS MADE - ARREARS
e ) =02 eccecooaazesctisaii 23002011 ssceoon sy s3s00¢3011

DUTY MEAD BREAK URS OF OTHER PAYMENTS MADE - ARREARS.

AasscezesasToes 22/08¢2011 5000 5000

Duty Hesd Breskup

[ 3000 40080003208301183232 23/08/ 2021 scosc0n AsmaxeIcIGETERL 33/08/3011

e 2000 2000 $00600022062011934 11 22/08/2011 008000 A8AAKO20IGETOOR 23/08¢2011

10.5ELF- T

2) § rarmty Gesiars that the infermaton gien i e Aatum i tres, SETES ARG STmEALE in eVER FEEERSE And IRAL { am ALENERERS 12 WG Sr banail Sf the AEsEEEe.

£) During the montn, total Bs. O «as Sepsstes vids TR-6/GAR-7 Chaans.
<) Diring the menth, nveiens Dearies A00L to 1888 mare msued

f e wooscosazosotisaiiy 22/08: 7011 == 10000
E| The I iisesessrioniseras | se/o7/30a1 I 337808 I seeo
B e | ooscemiaceaonisaiis | sascessans | e | sceme

1 1001 1995

e | oeonani I

Name ;| nanu Fracnaar

Figure i 3.14: ER-2 - A part of Confirmation View
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Steps to be followed:

A The entries in the red on this page represent issues which need
corrections and can be amended by clicking on modify button. Even
without modifying, return can be submitted which will be marked to
jurisdictional superintendent for review and correction.

A Click on Submit button to submit the ER-2 Return.

A Click on the Modify button to go back to the return form for any
modifications.

A Click on the Cancel button to cancel the process and return to the
Home page.

A Click on Print button to generate a printable version of the filed ER2
return.

A After successful submission of the return, the system provides an

acknowledgement screen with a reference number for the return filed
and date of submission of the return, which can be used for future
reference.

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI DR EXP FRA REF REG RET HELF

Retumns - E.R.-2 Logged in adroitsafe Sign Out

The return of excizable goods and availment of cenvat credit for the month of August-2011 has been submitted successiully . The date of
submizsion iz 09/052012. The return number iz AWKPKEIITQEMM_ERZ_082011. Pleass quote this number for futurs comespondence.

® Copyright Information 2007
Figure 1 3.15: Response Screen

Table i 2: Field Descriptions for filing ER-2

Field Name | Description | Validation | Example |

Information pertaining to the Assessee

Registration | This is the 15 digit | Automatically fetched | AWKPK8337QEMO001

Central Excise and populated by the
registration number | system.
allotted to the

Assessee
The name of the Automatically fetched | ADROIT DIESEL
unit that is and populated by the | LIMITED
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registered

system.

Address

The address of the
registered unit

Automatically fetched
and populated by the
system.

07 VASUDEO
CHAMBERS CANAL
ROAD GOUDAGOPA

KENDRAPARA
KENDRAPARA
KENDRAPARA
ORISSA 754211
Commissione | Jurisdiction under Automatically fetched | BHUBANESHWAR - |
rate which and populated by the
the Assessee falls | system.
Division Jurisdiction under Automatically fetched | BHUBANESWAR
which and populated by the
the Assessee falls | system.
Range Jurisdiction under Automatically fetched | BHUBANESWAR T |
which and populated by the | (CX)
the Assessee falls | system.
Details pertaining to the Return
Year Year of filing of The Assessee can file | 2011
return missing returns. The
range for this field isA
[the year of
registration, the
current year]. The field
is a whole number.
Month The month of filing | A month ahead of the | August

of return. The
month can be
selected from a
drop down list.

current month as
present in the system
date (seen in
conjunction with the
year filled in the
previous field) cannot
be chosen. The month
entered is verified
against the returns
filed by the user to
check for the last
return he had filed.
The last return should
be for the month
exactly preceding the
one for which the
return is being filed. If
this is not the case,
the user is prompted
that he has missed a
return. If the user still
persists he is allowed
to go ahead. For a
month in which a
return is already filed
no new returns are
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permissible.
Check For Nil | This is to mention | Check box to be Checked/Unchecked
Return whether assessee | checked in case of NIL
is filing NIL return | Return.
Letter of This is Letter of An alphanumeric 100009826
Permission Permission mandatory field
Number Number
Date Date on which To be entered in the 09/01/2012
Letter of DD/MM/YYYY format
Permission issued | or to be selected using
calendar utility
Details of Manufacture and Clearance
CETSH The 8 digit Central | The entered CETSH 86040000
Excise Tariff. should exist in the
database.
Description of | Description of the | Description of Goods RAILWAY OR
the Goods product is automatically TRAMWAY
manufactured and | populated when the MAINTENANCE OR
cleared. user searches and SERVICE VEHICLES
selects the CETSH. In | WHETHER OR NOT
case, he manually SELF-PROPELLED
enters the CETSH, he | (FOR EXAMPLE,
has to enter WORKSHOPS,
description too. CRANES, BALLAST
TAMPERS, TRACK-
LINERS, TESTING
COACHES AND
TRACK INSPECTION
VEHICLES)
Unit of The unit of A drop down appears | U
Quantity measure for unit of quantity and
applicable (as per | the Assessee chooses
the tariff) from amongst these.
to the CETSH Unit of quantity
selected in the selected for the
previous field. clearance should be
the same as
mentioned in base
tariff
Opening Opening Balance | This is a positive real 15000
Balance number with upto two
decimal places.
Quantity The quantity This is a positive real 100
manufactured | manufactured of number with upto two
the item selected. | decimal places.
Physical Quantity of This is a positive real 100
Exports Physical Export. number with upto two
(Quantity) decimal places.
Physical Value of Physical | This is a whole 10000
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Exports Export. number

(Value)

Deemed Quantity of This is a positive real 50
Exports Deemed Exports number with upto two

Under Para Under Para 6.9 of | decimal places.

6.9 of FTP FTP.

(Quantity)

Deemed Value of Deemed | This is a whole 500
Exports Exports Under number

Under Para Para 6.9 of FTP.

6.9 of FTP

(Value)

DTA Quantity of DTA This is a positive real 10
Clearance Clearance. number with upto two
(Quantity) decimal places.

DTA Value of DTA This is a whole 100
Clearance Clearance. number

(Value)

Closing Closing Balance Closing Balance is a 14960
Balance positive number upto

two decimal places
and is calculated by
the system.

Details of Clearances in DTA and Deemed Exports and Duty Payable (Part-I)

Para No. of Para No. of FTP Value to be selected Para 6.9

FTP under under which goods | from the dropdown as

which goods | cleared in DTA. [Para 6.8 and Para

cleared in 6.9).

DTA

CETSH The 8 digit Central | Auto populated by the | 86040000
Excise Tariff. system.

Description of | Description of the | Description of Goods | PIG FATS

the Goods product is automatically (INCLUDING LARD)
manufactured and | populated by the AND POULTRY FAT,
cleared. system. OTHER THAN THAT
OF HEADING 0209
OR 1503
CTSH The 8 digit The CTSH is 86040000
Customs Tariff. mandatory field to be
entered.
Unit of The unit of A drop down appears | U
guantity measure for unit of quantity and
applicable (as per | the assessee chooses
the tariff) to the from amongst these.
CETSH selected. Unit of quantity
selected for the
clearance should be
the same
as mentioned in base
tariff.
Quantity The quantity This is a positive 20
Cleared cleared of the number upto two
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item selected (on
which duty
would be paid).

decimal places. The
Quantity cleared for
Deemed exports
Under Para 6.9 of
FTP in Details of
Clearance section,
should match with the
Total Quantity cleared
for Para 6.9. Also, the
Quantity cleared for
DTA Clearances,
should match the
Total Quantity cleared
for Para Nos. other
than 6.9.

Value

The value cleared
for Deemed
exports Under
Para 6.9 of FTP.

The value cleared for
Deemed exports
Under Para 6.9 of
FTP in Details of
Clearance section,
should match the
Total Value for Para
6.9. Also, the Value
cleared for DTA
Clearances, should
match the Total Value
for Para Nos. other
than 6.9.

200

Details of Clearances in DTA and Deemed Exports and Duty Payable (Part-Il)

Duty Type The type of duty. To be selected from BCD
the dropdown

Tariff Rate The rate of tariff. This is a positive real | 2.0
number with upto two
decimal places.

Customs/CEx | Customs or To be entered in 156¢

Notification Central Excise prescribed format.

No. Notification No.

Sl. No. of Sl. No. of Customs | To be entered in 112/2011 C.E.

Customs/CEx | or Central Excise prescribed format.

Notification Notification,

C.Ex. (EOU) | Central Excise To be entered in 133A

Notification notification prescribed format.

Effective Effective rate of This is a positive real | 10.0

Rate duty. number with upto two
decimal places.

Amount Amount payable This is a whole 2000

Payable (Rs.) | on against the number

duty.

Total Total CENVAT Total CENVAT 6000

CENVAT payable payable will be auto

Payable populated when

assessee enter BCD,
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CVD and SAD duty
type. This will be
equal to the sum of
Duty Payable for
BCD, CVD and SAD.

Details of Phy

sical Exports and Export Duty Paid (If Any)

CETSH The 8 digit Central | The entered CETSH 86069190
Excise Tariff. should exist in the
database.
Description of | Description of the | Description of Goods | RAILWAY OR
the Goods product is automatically TRAMWAY GOODS
manufactured and | populated by the VANS AND WAGONS,
cleared. system. NOT SELF-
PROPELLED -
OTHER: COVERED
AND CLOSED :
OTHER
Unit of The unit of A drop down appears | U
guantity measure for unit of quantity and
applicable (as per | the assessee chooses
the tariff) to the from amongst these.
CETSH selected. Unit of quantity
selected for the
clearance should be
the same
as mentioned in base
tariff.
Quantity This is the This is a positive real | 100
Exported exported quantity. | number with upto two
decimal places.
FOB value of | This is FOB value | This is a whole 4000
exports for of exports for the number
the month current month.
Effective This is effective This is a positive real | 15.0
Rate of rate of export duty. | number with upto two
Export Duty decimal places.
Duty Paid on | This is duty paid This is a positive real | 10
Export on export. number with upto two
decimal places.
Cumulative This is cumulative | This is a whole 7000
FOB value of | FOB value of number
Export upto | export up to the
the month in | month in the
the current current fiscal year.
fiscal year
Cumulative This is cumulative | This is a whole 2000
FOB value of | FOB value of number
Exportupto | export up to the
the month for | month for the
the block of 5 | block of 5 years.
years
Under Bond This is to Checkbox is to be Checked/unchecked
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[Letter of
Undertaking

determine if this is
under Bond or
LOU.

checked or
unchecked.

Details of Duty Paid

Duty Code This is the list of all | This is a set of all duty
applicable duty heads against which a | CENVAT
heads as per the liability figures in the
CETSHs selected | previous section of the
in the previous current return. In
section of the addition to selected
return. Duty Heads in
previous screens,
CENVAT and
EXPORT_DUTY Duty
codes will also be
present in DETAILS
OF DUTY PAID
section.
Credit The amount of This is a whole 0
Account duty defrayed number.
through credit
account under a
particular duty
head.
Account The amount of This is a whole 1000
Current duty defrayed number.
through account
current under a
particular duty
head.
Challan The unique The number should be
Numbers number of the in the format of the 600600014062011931
Challan against TR-6/GAR-7 Challan 11(BSR Code:
which duty is paid. | numbers. i.e. 7 digit 6006000,
BSR Code followed by | Challan Date:
8 digit Challan date 14/06/2011,
(DDMMYYYY) Running Serial
followed by 5 digit Number: 93111)
running serial number.
BSR Code The unique code The number should be | 6006000
of the branch in in the format of the
which the Challan | BSR code.
was paid.
Total Duty The sum of the The system computes | 1000
Paid duty defrayed in the sum. In case this

account current
and credit account.

sum is less than the
total duty liability
under that head (as
per the details entered
in the previous section
of the returns); the
system informs the
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user of any
discrepancy in the
computed figures and
the ones he has

entered.
Abstract of Account Current
Opening Opening Balance | This is a whole 15000
Balance number. No validation
is performed by the
System.
TR-6/GAR-7 | TR-6/GAR-7 This is a whole 0
Challan Challan Payments | number. TR-6/GAR-7
Payments made in the month | Challan Payments
made in the (in aggregate). made on Paid sheet
month (in should match with the
aggregate) amount in Challan
details.
Total Amount | Total Amount This is a whole 15000
Available Available number and is auto
populated by the
system.
Utilization Utilization towards | This is a whole 0
towards Payment of Duties | number. This should
Payment of on excisable match with the Duty
Duties on goods during the Paid through Account
excisable month (vide. Current in Duty Paid
goods during | Details furnished Section.
the month under col. no.3in
SI.No. (4) of the
Return).
Utilization Utilization towards | This is a whole 0
towards Other Payments number. This should
Other Made during the match with the Other
Payments month (vide. Payments made
Made during | Details furnished through Account
the month under SI.No. (6) of | Current.
the Return).
Closing Closing Balance This is a whole 15000
Balance number and is auto

populated by the
system.

Details of Duty Free Indigenous Inputs Received by the Unit

CETSH The 8 digit Central | The entered CETSH 86040000
Excise Tariff. should exist in the
database
Description of | Description of the | Description of Goods RAILWAY OR
the Goods product is free text. TRAMWAY

manufactured and
cleared.

MAINTENANCE OR
SERVICE VEHICLES
WHETHER OR NOT
SELF-PROPELLED
(FOR EXAMPLE,
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WORKSHOPS,
CRANES, BALLAST
TAMPERS, TRACK-
LINERS, TESTING

COACHES AND
TRACK INSPECTION
VEHICLES)
Unit of The unit of A drop down appears | U
guantity measure for unit of quantity and
applicable (as per | the assessee chooses
the tariff) to the from amongst these.
CETSH selected. Unit of quantity
selected for the
clearance should be
the same
as mentioned in base
tariff.
Provisions C.Ex. Naotification To be entered in 112/2011 CE
under which | No. under which prescribed format
inputs inputs received.
received-
C.Ex.
Notification
No.
Provisions Provisions of FTP | This is a whole 10
under which | under which inputs | number.
inputs received.
received-
Provisions of
FTP
Opening Quantity of This is a positive real | 100
Balance (Qty) | Opening Balance. | number with upto two
decimal places.
Receipt Quantity of This is a positive real | 100
During the Receipt During the | number with upto two
Month - Qty Month. decimal places.
Receipt Value of receipt This is a whole 200
During the during the month. | number.
Month 1
value
Receipt Duty forgone of This is a whole 300
During the receipt during the | number.
Month i Duty | month.
Forgone
Consumption | Quantity of This is a positive real | 100
(Qty) consumption. number with upto two
decimal places.
Cleared as Quantity cleared This is a positive real | 20
such in DTA- | as such in DTA. number with upto two
Qty decimal places.
Cleared as Value cleared as This is a whole 20
such in DTA- | such in DTA. number.
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Value
Inter Unit Quantity for inter This is a positive real | 10
Transfer (If unit transfer. number with upto two
any)- Qty decimal places.
Inter Unit Value for inter unit | This is a whole 10
Transfer (If transfer. number.
any)-Value
Wastage or Quantity that was | This is a positive real | 20
Destroyed wasted or number with upto two
(Qty) destroyed. decimal places.
Closing Quantity of Closing | This is a positive real | 50
Balance (Qty) | Balance. number with upto two
decimal places.
Details of Duty Free Imported Inputs Received by the Unit
CETSH The 8 digit Central | The entered CETSH 86040000
Excise Tariff. should exist in the
database.
Description of | Description of the | Description of Goods RAILWAY OR
the Goods product is free text. TRAMWAY
manufactured and MAINTENANCE OR
cleared. SERVICE VEHICLES
WHETHER OR NOT
SELF-PROPELLED
(FOR EXAMPLE,
WORKSHOPS,
CRANES, BALLAST
TAMPERS, TRACK-
LINERS, TESTING
COACHES AND
TRACK INSPECTION
VEHICLES)
Unit of The unit of A drop down appears | U
guantity measure for unit of quantity and
applicable (as per | the assessee chooses
the tariff) to the from amongst these.
CETSH selected. Unit of quantity
selected for the
clearance should be
the same
as mentioned in base
tariff.
Provisions C.Ex. Notification | To be entered in 112/2011 CE
under which | No. under which prescribed format.
inputs inputs received.
received-
C.Ex.
Notification
No.
Provisions Provisions of FTP | This is a whole 200
under which under which inputs | number.
inputs received.
received-
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Provisions of
FTP

Opening Quantity of This is a positive real | 200

Balance (Qty) | opening balance. number with upto two
decimal places.

Receipt Quantity of receipt | This is a positive real | 100

During the during the month. | number with upto two

Month - Qty decimal places.

Receipt Value of receipt This is a whole 50

During the during the month. | number.

Month 1

value

Receipt Duty forgone of This is a whole 50

During the receipt during the | number.

Month i Duty | month.

Forgone

Consumption | Quantity of This is a positive real | 50

(Qty) consumption. number with upto two
decimal places.

Cleared as Quantity cleared This is a positive real | 100

such in DTA- | as such in DTA. number with upto two

Qty decimal places.

Cleared as Value cleared as This is a whole 10

such in DTA- | such in DTA. number.

Value

Inter Unit Quantity for inter This is a positive real | 30

Transfer (If unit transfer. number with upto two

any)- Qty decimal places.

Inter Unit Value for inter unit | This is a whole 20

Transfer (If transfer. number.

any)-Value

Wastage or Quantity that was | This is a positive real | 20

Destroyed wasted or number with upto two

(Qty) destroyed. decimal places.

Closing Quantity of closing | This is a positive real | 100

Balance (Qty) | balance. number with upto two
decimal places.

Details of Duty Free Capital Goods Received by the Unit

Opening Opening balance- | This is a whole 10000

Balance- import number

Import

Opening Opening balance- | This is a whole 15000

Balance- indigenous number

Indigenous

Received Received during This is a whole 500

during the the month-import number

month-Import

Received Received during This is a whole 1000

during the the month- number

month- indigenous.

Indigenous
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Cleared as Cleared as such in | This is a whole 300
such in DTA- | DTA- Import. number
Import
Cleared as Cleared as such in | This is a whole 1000
such in DTA- | DTA- Indigenous. | nhumber
Indigenous
Cleared Cleared under This is a whole 800
under Inter Inter Unit Transfer- | number
Unit Transfer- | Import.
Import
Cleared Cleared under This is a whole 500
under Inter Inter Unit Transfer | number
Unit Transfer |7 Indigenous.
- Indigenous
Destroyed- Destroyed- Import | This is a whole 400
Import number
Destroyed- Destroyed- This is a whole 500
Indigenous Indigenous number
Closing Closing Balance- This is a whole 9000
Balance- Import number and it should
Import be equal to Opening
balance + Received
during the month -
Cleared as such into
DTA - Cleared under
inter Unit transfer -
Destroyed.
Closing Closing Balance- This is a whole 14000
Balance- Indigenous number and should be
Indigenous equal to Opening
balance + Received
during the month -
Cleared as such into
DTA - Cleared under
inter Unit transfer -
Destroyed.
Details of CENVAT Credit Availed and Utilized
Opening The opening This is equal to the 10000
balance balance of credit closing balance of
available for the return last filed.
utilization under The field is kept
each of the duty editable to
heads that figure in | accommodate the
Rule3, CENVAT fact that the balance
Credit Rules, 2004. | might have changed
in case the Assessee
has missed filing a
return.
Credit taken | The amount of This is a whole 1200
on inputs on | credit taken on number.
invoices inputs under a
issued by particular duty
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manufacturer | head.
Credit taken | The amount of This is a whole 100
on inputs on | credit taken on number.
invoices inputs under a
issued by | or | particular duty
Il stage head.
dealers
On Imported | The amount of This is a whole 0
Inputs credit taken on number.
imported inputs.
Credit taken | The amount of This is a whole 200
on Capital credit taken on number.
Goods on capital goods on
Invoices invoices issued by
issued by manufacturers or
manufacturer | by | or Il stage
sorbylorll |dealers, undera
stage dealers | particular duty
head.
On Imported | The amount of This is a whole 0
Capital credit taken on number.
Goods imported capital
goods.
Credit taken | The amount of This is a whole 0
on input credit taken on number.
services input services.
Total credit This is the sum of The system 11300
taken the opening computes the sum.
balance, credit
availed on inputs,
capital goods and
input services.
Credit Duty defrayed This is a whole 100
utilized for amount through number. This is
payment of credit account validated with duty
duty on under a particular paid amount.
goods duty head.
Credit The reversal of This is a whole 0
utilized when | credit when inputs | number.
inputs goods | goods are removed
are removed | as such.
as such
Credit The reversal of This is a whole 0
utilized when | credit when capital | number.
capital goods | goods are removed
are removed | as such.
as such
Credit The amount of This is a whole 0
utilized for credit utilized for number.
payment of payment of amount
amount in in terms of Rule 6

terms of Rule

of CENVAT Credit
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6 of CENVAT | Rules, 2004.
Credit Rules,
2004
Credit The amount of This is a whole 0
utilized for credit utilized for number. This is
other other payment. validated with other
payment payment paid
through CENVAT in
i D e $ of otHer
payment so
Credit The service tax This is a whole 0
utilized for duty defrayed. number.
payment of
tax on
services
Credit Amount of credit This is a whole 0
Utilized For Utilized For Inter- number.
Inter-Unit Unit transfer by
transfer by LTU.
LTU
Closing For a particular The system 11200
balance duty head this is computes the closing

the difference of
the sum of all
available credit
(including opening
balance) and the
credit utilized.

balance. Closing
Balance is arrived by
calculating Opening
balance + credit
taken under various
categories 1 credit
utilized under various
categories for each
duty head

Details of Oth

er Payments Made i

Customs

Payments The list would A drop down appears | EXMPT_CUSTM
include for Payments types
EXMPT_CUSTM, and the Assessee
ANTI_DUMPNG chooses from
and amongst these.
DEBOND_GDS
Amount paid | Custom liability that | This is a whole 10000
- Account is paid. number.
current
Challan The Challan The number should 600600022062011931
number number vides be in the format of 11

which payment is
made.

the TR-6 / GAR-7
Challan numbers. i.e.
7 digit BSR Code
followed by 8 digit
Challan date
(DDMMYYYY)
followed by 5 digit
running serial

number.
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Date of Date of the Challan | The entry should be 22/06/2011
submitting number. in the DD-MM-YYYY
Challan format Usual checks
for date fields are
made.
BSR code The unique code of | The number should 6006000
the branch in which | be in the format of
the Challan was the BSR code.
paid.
Source The set of source The system validates | TEMPA0203GST002__
document document numbers | the source document | ER2_082010
number that figure against number entered by
the name of the the assessee with the
Assessee. document reference
numbers generated
from various modules
in ACES
Date on The date of the This is the date of the | 22/08/2011
source source document source document
document number that has number entered
Number been selected.
Details of Other Payments Made i Arrears
Payments Arrears of duty A drop down appears | Rule 8
under Rule 8 A for Payments types
The list would and the Assessee
include {11A, 11D, | chooses from
Rule 8 cases, amongst these.
11A(2B)}
Amount paid | Arrears paid This is a whole 5000
- Account through account number.
current current.
Amount paid | Arrears paid This is a whole 5000
- Credit through credit number.
account account.
Challan The Challan The number should 600600022062011931
number number vides be in the format of 11
which payment is the TR-6 / GAR-7
made. Challan numbers. i.e.
7 digit BSR Code
followed by 8 digit
Challan date
(DDMMYYYY)
followed by 5 digit
running serial
number.
Date on Date of the Challan | The entry should be 22/06/2011
Challan number. in the DD-MM-YYYY
format Usual checks
for date fields are
made.
BSR code The unique code of | The number should 6006000

the branch in which

be in the format of
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the Challan was
paid.

the BSR code.

Source The set of source The system validates | TEMPA0203GST002__
document document numbers | the source document | ER2_082010
number that figure against number entered by
the name of the the assesse with the
Assessee. document reference
numbers generated
from various modules
in ACES
Date on The date of the This is the date of the | 22/08/2011
source source document source document
document number that has number entered The
Number been selected. system does not
perform any
validations on this
date.
Details of Other Payments Made 1 Interest
Payments The list would A drop down appears | Section 11A
include {11A, 11D, | for Payments types
Rule 8 cases, and the Assessee
11A(2B)} chooses from
amongst these.
Amount paid | Interest liability that | This is a whole 3000
- Account is paid. number.
current
Challan The Challan The number should 600600022062011931
number number vides be in the format of 11
which payment is the TR-6 GAR-7
made. Challan numbers. i.e.
7 digit BSR Code
followed by 8 digit
Challan date
(DDMMYYYY)
followed by 5 digit
running serial
number.
Date of Date of the Challan | The entry should be 22/06/2011
submitting number. in the DD-MM-YYYY
Challan format Usual checks
for date fields are
made.
BSR code The unique code of | The number should 6006000
the branch in which | be in the format of
the Challan was the BSR code.
paid.
Source The set of source The system validates | TEMPA0203GST002_
document document numbers | the source document | ER2 082010
number that figure against number entered by

the name of the
Assessee.

the assesse with the
document reference
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numbers generated
from various modules
in ACES

Date on The date of the This is the date of the | 22/08/2011
source source document source document
document number that has number entered
Number been selected.
Details of Other Payments Made 1 Miscellaneous
Payments The list would A drop down appears | Others
include {Fine, for Payment types
Penalty, Others} and the Assessee
chooses from
amongst these.
Amount paid | Payments like fines | This is a whole 2000
- Account and penalties i the | number.
current user can make
{6(2A)} multiple selections.
Amount paid | Arrears paid This is a whole 2000
- Credit through credit number.
account account and only
allowed if
Payments is
Ot her so
Challan The Challan The number should 600600022062011931
number number vides be in the format of 11
which payment is the TR-6 / GAR-7
made. Challan numbers. i.e.
7 digit BSR Code
followed by 8 digit
Challan date
(DDMMYYYY)
followed by 5 digit
running serial
number.
Date of Date of the Challan | The entry should be 22/06/2011
submitting number. in the DD-MM-YYYY
Challan format Usual checks
for date fields are
made.
BSR code The unique code of | The number should 6006000
branch in which the | be in the format of
Challan was paid. the BSR code.
Source The set of source The system validates | TEMPA0203GST002_
document document numbers | the source document | ER2_082010
number that figure against number entered by
the name of the the assessee with the
Assessee. document reference
numbers generated
from various modules
in ACES
Date on The date of the The system does not | 22/08/2011
source source document perform any
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document
Number

number that has
been entered

validations on this
date.

Duty Head wise breakup of Other Payments Made- Arrears

Duty head This is the list of all | This is a set of all CENVAT
applicable duty duty heads against
heads as per the which a liability
CETSHSs selected figures in the
in the previous previous section of
section of the the current return.
return.
Account The amount of duty | This is a whole 5000
current defrayed through number.
account current
under a particular
duty head.
Credit The amount of duty | This is a whole 5000
account defrayed through number. The system
credit account shows an instruction
under a particular to the Assessee
duty head. alerting him that the
amount mentioned as
duty defrayed
through his credit
account should not
be more than the
credit utilized under
that head.
Total Amount | The sum of the The system 10000

paid

duty defrayed in
account current
and credit account.

computes the sum. In
case this sum is less
than the total duty
liability under that
head (as per the
details entered in the
previous section of
the returns), the
system informs the
user of any
discrepancy in the
computed figures and
the ones he has
entered.

Duty Head wise breakup of Other Payments Made- Misce

[laneous - Others

Duty head This is the list of all | This is a set of all CENVAT
applicable duty duty heads against
heads as per the which a liability
CETSHs selected figures in the
in the previous previous section of
section of the the current return.
return.
Account The amount of duty | This is a whole 2000
current defrayed through number.
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account current
under a particular
duty head.

Credit
account

The amount of duty
defrayed through
credit account
under a particular
duty head.

This is a whole
number. The system
shows an instruction
to the Assessee
alerting him that the
amount mentioned as
duty defrayed
through his credit
account should not
be more than the
credit utilized under
that head.

2000

Total Amount
paid

The sum of the
duty defrayed in
account current
and credit account.

The system
computes the sum. In
case this sum is less
than the total duty
liability under that
head (as per the
details entered in the
previous section of
the returns), the
system informs the
user of any
discrepancy in the
computed figures and
the ones he has
entered.

4000

Challan Detail

S

Challan Type

Type of Challan i.e.
GAR-7 or TR6.

To be selected from
the dropdown.

TR6

Challan
Numbers

Challan Numbers
vide which payment
was made.

The field can be
empty if the
Assessee has not
paid any duty vide
TR-6 Challans.
Challan numbers in
Duty Paid section
and Other Payments
section must be
mentioned (if
applicable) else
Assessee would not
be allowed to
proceed to the
confirmation view for
submitting the return.

600600014062011931
11

Challan Date

Date of the Challan
number.

The entry should be
in the DD/MM/YYYY
format.

14/06/2011
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BSR code The unique code of | The number should 6006000
the branch in which | be in the format of
the Challan was the BSR code.
paid.
Amount (Rs.) | Total cash amount | This is a whole 10000
deposited during number.
the month vide that
particular Challan.
Invoices Details
Invoice No In the current This is a free-text 1001
From month, invoices entry. The system
issued starting from | does not perform any
serial number. validations.
Invoice No In the current This is a free-text 1999
To month, invoices entry. The system
issued to serial does not perform any
number. validations.
Self Assessment Memorandum
Date Date of return The entry in the 09/05/2012
being filed. DD/MM/YYYY format
is auto populated.
Place Place from where This is free text. The | New Delhi
the return is being system does not
filed. perform any
validations.
Name Name of the This is free text. The | Rahul Prabhakar
assessee. system does not
perform any
validations.
Remarks The Assessee can | The system does not
enter his remarks in | validate entries made
this field. In case in this field.
he is paying duty
under protest, the
same can be
entered here.
3.6 Button Descriptions

Save: On clicking the save button, user is taken to the confirmation screen.
Submit: With this button Assessee submits the document.

Cancel: The cancel button will cancel the process and take the user back to
the homepage screen.

Add: Assessee can add more details in the application by using ADD button.

Delete: The delete button deletes the selected row(s) in the section.
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Reset: The reset button will reset the values of the fields to the values they
held before being changed.

Print: This allows the Assessee to take print out of the view of his application.

Modify: This will take Assessee to the first screen for any modification.

4 ER-3

4.1 Description

The ER-3 returns form is specified in the notification numbered 25/2004
Central Excise (Non Tariff).

As per Rule 12 of the Central Excise Rules, 2002, when an Assessee is

1. Availing an exemption under a notification based on value of
clearances in a financial year (General Exemptions 1 and 2 which
bring under their ambit Assessee whose clearances in a financial year
are less than rupees four crores); or

2. Manufacturing processed yarn and unprocessed fabrics falling under
chapters 50, 51, 52, 53, 54, 55, 58 or 60 of the First Schedule of the
Central Excise Tariff Act; or
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4.2

4.3

4.4

3. Manufacturing readymade garments falling under chapter 61 or 62 of
the First Schedule of the Central Excise Tariff Act, which before 1st
April 2003 was availing an exemption under a notification based on
the value of clearances in a financial year.

The Assessee can file a quarterly ER-3 return within ten days of the close of
the quarter to which the return relates.

Navigational Path

The ER-3 form can be accessed by the Assessee after he has logged in
successfully into the system, through the RET menu item; here RET is the
label for returns menu. In the RET menu the Assessee will click on the ER-3
sub-menu option of the File Returns menu option. As soon as he clicks on the
same, the system will populate the ER-3 form for the Assessee on the screen.

The navigation path for the ER-3 form is:
Logged in Assessee A RET A File Returns A ER-3

*
.-‘"f"%“-
| _"1; CENTRAL BOARD OF EXCISE AND CUSTOMS

O, Ministry of Finance - Department of Revenue

CLI DSR EXP PRA REF REG RET

Central Excise Registration - Assessee’s Home Legged in adroitsafe| File Retums

ER-1
ER-2Z

ER-3
Amend Returns ER-4
List Reviewad Returns

eFiling for Return

Complete Returns

ER-5
ER-6
ER-7
ER-8
Clean Energy Cess (CEC)
-Form |

List Original Return

Print Adinowledgement
Receipt

Dealer Return

Desler Return(XLS
Upload)

E.R.-8 Retun{XLS
Upload)

E.R.-3{Befue Oct-Dec
2011}

@ Copyright Information 2007

Figure i 4.1: Navigation Screen for Accessing ER-3 Form

Attachments
There are no attachments required to fill ER-3 Returns.

Approval Flow

All ER-3 Returns marked for Review and Correction are scrutinized by the

juridictional Superintendent who forwards the same to the particular AC/DC.

Based on the observations and notings attached by the Superintendent,

AC/DC either approves or sends back the Return to the Superintendent, but

he cannot reject the Return. On | y after ACObs approval,
considered for processing.

For ER-3 Returns without any error, there is no approval flow.
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4.5 Operating Instructions
Instructions Steps:

1.

The form is similar to the ER-1 form in all respects save for the fact
that it is filed on a quarterly basis and the information of the goods
manufactured and cleared, duty paid and CENVAT credit availed and
utilized is to be captured for three months on the whole.

The system populates the registration number and name of the
Assessee.

The Assessee fills in the year and quarter of filing the return. In case
the due month is July, the system displays a single table for the
guarter April-June for the Assessee to enter details of production and
clearance, duty paid and CENVAT credit. Similarly if the due month is
October, the system displays a single table for July-September and so
on.

The Assessee can mention if he is filing the NIL return or not.

In the self-assessment memorandum, the Assessee can enter CINs of
Challans vide which duty payments were made during the quarter and
the range of the numbers of invoices that were issued during the
quarter.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI

D5R EXP PRA REF REG RET

Returns - E.R.-3

Logged in adroitsafe

FORM E.R.-3 - DETAILS OF THE MANUFACTURE, CLEARANCES

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE YEAR OF [2011 = ‘QUA.RTER| |Oct - Dec -I *

CHECK FOR NIL RETURN | [

Registration Number : | AWKPKS327 QEMOO1 | Assessee's Name @ |ADRDIT DIESEL LIMITED

Address of Registerad Unit :

07 VASUDEOQ CHAMBERS CANAL ROAD GOUDAGOPA KEMDRAPARA KENDRAPARA
KENDRARPARA DRISSA 734211

Commissionerate : | BHUBAMESHWAR-I | Division : | BEHUBANESWAR | Range : | EHUBAMNESWAR-I [CX)
CLEARANCES DETAILS - OCT-DEC [Kindly Read the Instructions mentioned below)
Select Sl.Mo] CETSH No.® Description of Unit of Opening | Quantity | Quantity | Closing | Assessablel Type OF
Goods® Quantity” Balance® | Manufac- | Cleared” | Balance” Value | Clearance*
‘turad= (Rs.)*
[e604000
| 1 T o) |' [RAILwAYOF | ]U || 500 [200 [300 [500 [400 | Export/Bond
[e6DE109
r |z T o) -|~ [RAILWAYOF | ]U =1| [2s00 [1500 [1000 2500 [1000 || Home Clearance = |
T Add_ |[X  Delete |
[ Reset | Cancel |lc, MNext
INSTRUCTIONS

# In case more than one item iz manufactured, additional row may be inserted.

* |If a product i= cleared at full rate of duty to the local market and at a concessional /nil rate of duty for earthquake relief, then the details for
each category of clearance must be separately mentioned.

# In caze the goods are cleared for export under Bond, the detailz of clearance may be mentioned =eparately.

» |If a =pecified product attractz different rates of duty, within the 2ame quarter, then =uch detailz =hould be =eparately mentioned

& This format of ER-3 iz applicable for filing returns of Oct-Dec 2011 onwards only. For filing returns of previous quarter pleaze select the
old format of ER-3 from menu : RET-»File Returns—-E.R.-3{Before Oct-Dec 2011).

& Copyright Information 2007

Figurei 4.2: Form ER-3 i Details of the Manufacture, Clearances

Stegs to be followed:

>

>\

> 3>

Registration details of the Assessee are automatically populated by
the system.

Select the check box if Assessee is filing nil return.

Fill the details related to the Clearances i.e. CETSH Number, Unit of
Quantity, Opening Balance, Quantity Manufactured, Quantity Cleared,
Closing Balance, Assessable Value and and Type of Clearance.

Click on the search icon to search the CETSH Nos. and select the
applicable CETSH No. Description of Goods would be automatically
populated when the CETSH selection is made. In case, if CETSH No.
is entered manually, description of Goods is required to be entered
manually.

Click on the Add button to add another row for Clearance Details.
Click on Delete button after selecting a row to remove the selected
row for Clearance Details from the application form.
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Click on Next to go to the next screen of the application form.

Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

> >

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

DSR EXP PRA REF REG RET

Returns - E.R.-3 Logged in adroitsafe

FORM E.R.-3 - DETAILS OF DUTY PAYABLE

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE QUARTER OF OCT-DEC AND YEAR 2011

Registration Number : | AWKPKESZ27 QEMOO 1 | Assessee's Name 3 |ADFlOIT DIESEL LIMITED

07 WVASUDEOD CHAMBERS CANAL ROAD GOUDAGORPA KENDRAPARA KENDRAPARA
KENDRAPARA ORISSA 754211

Commissionerate : | BHUBAMNESHWAR-I | Division : | BHUBANESWAR | Range : | BHUBAMNESWAR-T [CX)

Address of Registered Unit :

DETAILS OF CLEARANCE - OCT-DEC

Sl No. CETSH MNo. Description of Goods Unit of Op I o i o i Closing Assessable Type
Quantity Balance |Manufactured| Cleared Balance value (Rs.)
RAILWAY OR Export/Bond
S6040000 YT T AT
1 TRAMVAY M u 500 200 300 500 400

NOMN TARIFF NOTIFICATION USED FOR CLEARANCE
Sl Nao. MN.T. Notification Awvailed M.T. Notification Sl. No.

1 [110/2011 C.E.N.T) [11A
= [ [

3 [ [

DUTY PAYABLE FOR CLEARANCE

Select| Sl Mo Duty Tariff sl Mo. in Rate of duty Duty isi
Motification Tariff Motif (Rs.) Assessment No.
awvailed ication MV-lwunl Specific

| 2 | [See= = [ [ [ 1 | [T

DETAILS OF CLEARANCE - OCT-DEC

Sl No.| CETSH Mo. Description of Goods Unit of ‘Openi Q i o i Closing Assessable | Type
Quantity Balance Manufactured Cleared Balance value (Rs.)
BAILWAY OR Home
2 86061090 TRAMWAY G u 2500 1500 1000 2500 1000 Clearance|

NOMN TARIFF NOTIFICATION USED FOR CLEARANCE
Sl Nao. MN.T. Notification Awvailed M.T. Notification Sl. No.

[11172011 CEAN.TY 214
= I I

2 [ [

DUTY PAYABLE FOR CLEARANCE

Select| 51 Mo Duty Tariff S1. Ma. in Rate of duty Duty isional
availed ication Ad Valorem Specific
— | 1 | [Cenvar =1 | [z2ozo1ice | A | &0 [ [+ [5 | [~aDcsze7sm
S Add | Delete |
l<= Previous | §® Reset | |§® Canmcel ||c-  Next

© Copyright Information 2007

Figure i 4.3: ER-3 1 Details of Duty Payable

Steps to be followed:

A Registration and Clearance details of the Assessee are automatically
populated by the system.

A Fill the details of Duty Payable i Non Tariff/Tariff Notifications used (if
any) along with their respective serial numbers, Rate of Duty i Ad
Valorem and Specific, Duty Payable, Provisional Assessment Number
(if any).

A Click on the Add button to add another row for Duty Payable for
Clearance.

A Click on Delete button after selecting a row to remove the row for Duty
Payable for Clearance from the return form.
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Click on Next to go to the next screen of the return form.

Click on Previous to go back to the previous screen of the return form.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

Tou I I I

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI DSR EXP PRA REF REG RET

Returns - E.R.-2 Logged in adroitsafe

FORM E.R.-2 - DETAILS OF DUTY PAID ON EXCISABLE GOODS

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE QUARTER OF OCT-DEC AND YEAR 2011

Registration Number : | AWKPKE227 QEMOO01 | Assessee's Name : |ADRDIT DIESEL LIMITED

07 VASUDEOQ CHAMBERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARA

Address of Registered Unit : |\ o\ np npar s ORISSA 754211

Commissionerate : | BHUBAMNESHWAR-I | Diwvision : | BHUBANESWAR | Range : | BHUBANESWAR-T [CX)

DETAILS OF DUTY PAID - OCT-DEC

5l No. Duty Code Credit Account Account Current GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) (Rs.) (Rs.)
1 CENVAT [2500 [2500 [soos0001412201112311 |6006000 5000

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Summary Particulars Amount {Rs.)

Opening Balance :| 2500

GAR-7 Challan Payments made in the quarter (in aggregate) 3| 100

Total Amount Awvailable :| 2600

Utilization towards Payment of Duties on excisable goods during the quarter{vide. Details furnished 1500
under col. no.3 in 5l.No.(4) of the Return)

Utilization towards Other Payments Made during the quarter(vide. Details furnished under 5l.No.[6]) of] ’1[:'[1'7
the Return] ;|

Closing Balance :| | 1000

;> Previous | RF Reset | E¥ Cancel |  Next |

Copyright Information 2007

Figurei 4.4: ER-3 1 Details of Duty Paid on Excisable Goods

Steps to be followed:

A Registration details of the Assessee are automatically populated by

the system.

A Duty Codes are automatically populated by the system. Enter Duty
Paid using Credit Account, Current Account, Challan Numbers and
BSR Code. Total Duty Paid is automatically populated.

Fill the Details of Abstract of Account Current (Cash Payment) for the
quarter.

Click on Next to go to the next screen of the return form.

Click on Previous to go back to the previous screen of the return form.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI DSR EXP FRA REF REG RET HELP

Retums - E.R.-3 Logged in adroitsafe Sign Out

FORM E.R.-3 - DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE QUARTER OF OCT-DEC AND YEAR 2011

Registration Number ; | AWKPKBIZT0EMODL | Agsessee's Name ‘ADRSH’ DIESEL LIMITED

Address of Registered Unit ; | 07 VASUDED CHAMBERS CANAL ROAD GOUDAGORS KENDRARARA KENDRAPARA KENDRAPARA ORISSA 754211

Commissionerate ; | SHUBMNESHWAR-T | Divisiﬁn‘|EI'LIBMES\‘iAR | Range;|E?‘LIEM\EE\‘JJ§R-[(:)\‘]

DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED - OCT-DEC

Details of Credit CENVAT AED_TTA NCCD G s EDU_CESS = o = ==
Opening Balsnce: | [15000 h h n o b I I h ]
Cradit Taken On Inputs :r |rv:\::::=':t::f:;ys ||} |D ‘D ‘D ‘D |D ||} ||} |D ‘D
Cradit Takzn On Inputs on Ir:r:::[:;:,‘f:::::zm ||} |D ‘D ‘D ‘D |D ||} ||} |D ‘D
Cradit Taken On Imported Inputs ||} ||] ‘D ‘D ‘D |D |D |D |D ‘D
ot by o O By 8 ﬂ 0 [ 0 [ 0 P D D n 0
Cret Taken O Impted Coplel Gead [} 0 [ [ [ P o o [ 0
Credit Taken On Ioputs Servizes, |} 0 1] ] 0 0 1] 0 0 0
Totsl Credit Availsble s | (15000 0 0 ] 0 0 ] ] il ]
Creit Utized Far Payment 07 Duty On Goces [ ] ] o 1] i 1] 1] [ ]
Cradit Utilized \'Jr.zr [rP\jt Goods & Rz);:v:; |D |D ‘D ‘D ‘D |D |D |D |D ‘D
Credit Utifized l‘ﬂhré::it:: - |D |D ‘D ‘D ‘D |D |D |D |D ‘D
e st e toee ee] [0 0 0 0 0 b 0 o 0 0
Credit et or ctherpaymerd] [0 I [} n 0 p 1] 1] I [}
Cradit Utiied Far Paymant 01 Tax On Services| | 0 0 ] 0 0 0 0 0 ]
Closing Balanee = | |15000 0 1] ] 0 1l 0 0 0 0

o Previows | | Reset | @ Cancel | ) MNext |

& Copyright Information 2007

Figurei 4.5: ER-3 1 Details of CENVAT Credit Availed and Utilized

Steps to be followed:

A Registration details of the Assessee are automatically populated by

the system.

A Fill the details of CENVAT Credit Availed and Utilized i Duty Heads
are automatically populated by the system, enter Credit Availed by
various means, Total of CENVAT credit availed is automatically
calculated by the system, enter credit utilized by various mean.
Closing Balance is automatically populated by the system.

Click on Next to go to the next screen of the application form.

Click on Previous to go back to the previous screen of the application.
Click on Reset to reset all the entries in the form.

To cancel the process and return back to the homepage, click on the
Cancel button.

T > > I
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

CLI D5R EXP PRA REF REG RET

Returns - E.R.-3 Logged in adroitsafe

FORM E.R.-3 - DETAILS OF OTHER PAYMENTS MADE

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE GQUARTER OF OCT-DEC AND YEAR 2011

Registration Number ; | 8WKPKEZEITOEMODL | Asgesses's Name |.I!'_\Q:IIT DIESEL LIMITED
Address of Registered Unit : | 07 VASUDED CHAMEERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARS KENDRAPARA ORISSA 7543211
Commissionerate ; | BHUBANESHWAR-L | Diwigion : | BHUBANESWAR | Range ; | BHUBANESWAR-I {LX)

DETAILS OF OTHER PAYMENTS MADE - ARREARS

Select | Sl No Payments Amount Paid (Rs.) GAR-7 Challan BSR Code Source Document No.

Account Credit Ma. Date Mo, Db
Current Account

| 1+ ||Section 11A28] ~|([2500  |[2500 b201112311 | [14/12/2011 ||s00B00O |[BJOPP1286|  [12/0%/20M

Total - | 2500 | 2500 |

B Add | Delete |

DETAILS OF OTHER PAYMENTS MADE - INTEREST

Select | Sl No ¥ Paid GAR-7 Challan BSR Code Source Document No.
MﬁnuE:.g:rrml Mo, Date Mo, Date
r 1 ||5ection 114 [=]|[2000 b201112311 [14/12/2011 ||6006000 | |AMACY1160)  [12/09/2011
Total : | 2000 |
Sr Add | X Delete |

DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Select | 51 No Payments Amount Paid (Rs.) GAR-7 Challan BSR Code Source Document Na.
Arccount Credit Mo, Date HNo. Date
Currént Account
- 1 [Others =] |[1500  |[1500 P201112311 | f14/12/2011 ||6DDS0O00 |[ABFPKOSOT|  [12/08/20711
Total : | 1500 | 1500 |
G Add | X Delete |

< Previous | kP Reset | RF Cancel | oo  MNext |

© Copyright Information 2007

Figure i 4.6: ER-3 1 Details of Other Payments Made

Steps to be followed:

A Registration details of the Assessee are automatically populated by

the system.

A Select the month and the payment type for which the payment is

made.

A Fill the details of other payments made i.e. Arrears/Interest/
Miscellaneous 1 Payments, Amount Paid under Account Current as
well as via credit account, Challan number vide which payment is
made, Date of Challan, BSR Code, Source Document Number against
which the payment is made, and the arrear effective date for the
particular source document number.

Click on Next to go to the next screen of the return form.
Click on Previous to go back to the previous screen of the return form.

>\ >\
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A Click on Reset to reset all the entries in the form.
A To cancel the process and return back to the homepage, click on the
Cancel button.

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

DSR EXP PRA REF REG RET HELP

Returns - E.R.-3 Legged in adroitsafe Sign Qut

FORM E.R.-3 - DUTY HEAD WISE BREAKUP OF OTHER PAYMENTS MADE

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE QUARTER OF OCT-DEC AND YEAR 2011

Registration Number : | AWKPKE2Z7QEMOO1L | Assessee's Name : |ADROIT DIESEL LIMITED

07 VASUDED CHAMBERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRARARA KENDRAPARA

Address of Registerad Unit : ORISSA 754211

Commissionerate : | BHUBAMESHWAR-I | Division : | BHUBANESWAR. | Range : | EHUBANESWAR-T {CX)

DETAILS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number Date Paid - Account Current Paid - Credit Account
AJOPP1286AXN002 1210912011 2500 2500
Duty Head Breakup
Selett‘sl Hn.‘ Duty Head * [ A t Paid | Total Amount Paid
[ Account Current * | Credit Account * |
T | 1 [[cenvat EIED =D | Json0
I Add |5  Delete |

DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS - OTHERS

Source Document Number Date Paid - Account Current Paid - Credit Account

ABFPKOS01KXMO01 12/09/2011 1500 1500

Duty Head Breakup

Sdm:t‘sl Hn.‘ Duty Head * [ Amount Paid Total Amount Paid
[ Account Current * Credit Account *

m | 1] [cenvat EIED ED | [pono

i Add % Delete |

|<= Previous | §* Reset ||EP Cancel ||c  Next |

& Copyright Information 2007

Figure i 4.7: ER-3 1 Duty Head Wise Breakup of Other Payments Made

Steps to be followed:

A Registration details of the Assessee are automatically populated by

the system.

A For the payment of arrears and miscellaneous payments (Others),
Duty Heads are available for selection from the drop down for
providing the duty head wise breakup of arrears and miscellaneous
payments - Fill the details of Amount Paid under Account Current as
well as via credit account for both the sections, Total Amount Paid will
be automatically populated by the system after calculation.

Click on Next to go to the next screen of the return form.
Click on Previous to go back to the previous screen of the return form.

> 3>
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A Click on Reset to reset all the entries in the form.

A To cancel the process and return back to the homepage, click on the
Cancel button.

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

DSR EXP PRA REF REG RET
Returns -E.R-3 Logged in adroitzafe

FORM E.R.-3 - CHALLAN, INVOICES DETAILS

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE QUARTER OF OCT-DEC AND YEAR 2011

Registration Number : | AWKPKE2227QEMO01 | Assassea's Nama @ |ADROIT DIESEL LIMITED

- . 07 VASUDEQ CHAMBERS CANAL ROAD GOUDAGOPRA KENDRARPARA KENDRAPARA KENDRARARA
Address of Registered Unit : ORISSA 754211

Commissionerate : | BHUBANESHWAR-I | Division : | BHUBANESWAR. | Range : | BHUBANESWAR-I (CX]

CHALLAN DETAILS - OCT-DEC

Select | Sl. No GAR-7 Challan Number Challan Date BSR Code Amount(Rs.)
Il 1 60060001412201112311 14012/20M 6006000 5000
Il 2 12345670109201112349 01/08/2011 1234567 8000
[ Add | |3€ Delete

SELF- ASSESSMENT MEMORANDUM

&) I hereby declare that the information given in this Return is true, correct and complete in every respect and that I am authorised
to sign on behalf of the assessee.

b) During the guarter, total Rs.100 was deposited vide GAR-7 Challans.
c) During the quarter, invoices bearing Following 5. No. were issuad.

INVOICE DETAILS - OCT-DEC

Select | Sl. No Invoice 5. No. From Invoice 5. No. to
r 1 1001 J100
2 Add |[3€ Delete |
Date ;| 10/05/2012 | Place :||New Delhi
Rahul Prabhakar ;I

Remarks : | (If any remarks are entered the return will go to the concerned authority for Review .}

[<= Previous |L§ Save | |EF Reset |[§F Cancel |

® Copyright Information 2007
Figurei 4.8: ER-31 Challans, Invoices Details

Steps to be followed:

Registration details of the Assessee are automatically populated by
the system.

A Fill the Challan details vide which all the payments are made as well
as Invoice details.

A Enter Place and Remarks (if required).

A Click on Save to go to the confirmation screen of the return form.

A Click on Previous to go back to the previous screen of the return form.

A Click on Reset to reset all the entries in the return form.
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A To cancel the process and return back to the homepage, click on the
Cancel button.

B N b o) ™
CENTRAL BOARD OF EXCISE AND CUSTOMS
Ministry of Finance - Department of Revenue

Logged in adroitsafe

Following issues have been found in your return :

The Return is filed after |ast dats of filing !

The fallowing challanis) quaoted by you doss not exist in the database , B0080001412201112311

Provisional assessment arder no. is not valid!!

Following Chsallan numbarn(z) do not belong to this Asssssee | 12345870109201112348

Non Tariff Metification number entered by the user against export under bond rebate clearance are not valid/not entered!!

Figures of CENVAT oedit utilized for Payment of Duty on Goods {0 ) and the Sum of Duty Paid through Credit { 2500 ) do not match!!

Non Tariff Motification number entered by the user doss not exist in the Datsbass!!

Figures of CENVAT wedit utilized for Other Payments {0 ) and the Sum of Other Payments paid through Cenvat { €000 ) do not match!!

Figures of the opening balance in the cument return and the closing balance in the previcus filed return do not match { CENVAT, AED_TTA, MCCD, ADE_LVD_CL_85, ADC_LVD_CT_75, EDU_CESS,
EiEC EDU_CESS, SERVICE_TAX, EDU_CESS_ST, SEC_EDU_CESS_ST ).

# Abstract of Account Cument - Utilization towards Payment of Duties on excisable goods { 1500 ) does not match with the Duty Paid through Account Cumrent in Duty Paid Section { 2500 ) !!
+ The source document number(s) you have entered does not exist in the database , AJOPP1288AXM002, AAACY 1180EXMO0E, ABFPKOS01KXNMOD1

* Abstract of Account Cument - Utilization towards Other Payments { 100 ) does not match with the Other Payments made through Account Cument ( 8000 ) !

# As Remarks are entered by the Assessee the Return has been Marked for Review.

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE QUARTER OF OCT-DEC AND YEAR 2011

1. Registration Number ; | 8WKPKEII7FQEMODL | 2, Assessee’s Name ; |ADRG1T DIESEL LIMITED
Address of Registered Unit ; [ 07 VASUDEQ CHAMBERS CANAL ROAD GOUDAGOPA K K K ORISSA 754211
Commissionerate ; | BHUBANESHWAR-T | Division :| BHUBANESWAR | Range :|BHIJBANHL'.I'AR-I ()
3.DETAILS OF THE AND DUTY

1 110/2011 C.E(N.T.) 114

DUTY PAYABLE FOR CLEARANCE

86061090 RAILW u 2500 1500 1000 2500 1000 i
Clearance
NON TARIFF USED FOR
1 111/2011 C.E(N.T.) 214
2

DUTY PAYABLE FOR CLEARANCE

CENVAT 120/2011 C.E. 218 16.0 4 5 AADCS3STSRXDO01_PRA_D11

4.DETAILS OF DUTY PAID ON EXCISABLE GOODS

CENVAT 2500 2500 60060001412201112311 E00S000 5000

S5.ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Opening Balance ;| 2500

GAR-7 Chellen Payments made in the quarter (in sggregste) : | 100

Total Amount Available ; 2500

Utilization tawards Payment of Duties on excisable goods during the quarter{vide. Details furnished under col, no.3 in SLNo.(3) ofthe
):

Utilizétion bowards Other Pay Made during the quarter(vide, Details furnished under SI.No.(6) of the Return) : | 100

Closing Balance ; | 1000
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6.DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Opening Balance ; | 15000 o o o o o L] o o o
Credit Tak=n On Inpuls on inveisss sse=d by| - - - - - o N - -
manuta cturery
Creait Taken On Inpuls on invoices mswed Dy 1
o I stae desir ¥ o o o o o L] [} o o
Credit Taken On Import=d Inputs 0 o o o o o L] o o o
Cre=dit Taken On Capital Goods on Invoices]
Tmsumd By Marulactursrs Or By 10 I Stags| 0 o o o o o L] o o o
Desl=ry
Credit Taken On Imported Capital Goods{ 0 o o o o o L] [} o o
Creait Taken On Inpuls Services O [} o o o o L] o o o
Total Credit Avsilable ; | L5000 o o o o o L] [} o o
Creait Utilized For Payment OF Duly On Goods O [} o o o o L] o o o
Credit Utiliz=d When Input Goods A= Removed|
ey [ o o o o o L] [} o o
Credit Utiliz=d When Capital Goods Are|
Py Py L o o o o o L] [} o o
Credit ulilis=d for payment of amount in terms]
of Fiule & of CENVAT Credit Rules, 2004 © ° © @ @ @ e @ © @
Credit ulilised Tor other payment 0 o o o o o L] o o o
Credit Utilis=d For Payment Of Tax On Services) O o o o o o L] [} o o
Closing Balance : | 15000 o o o o o L] o o o

7(1).DETAILS OF OTHER PAYMENTS MADE - ARREARS

Secticn 114[28] 2500 2500 SOOS000141220111231L 14/12/2011 006000 AIORFLIEEANMODZ 12/02/2011
Total : 2500 2500

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

DETAILS OF OTHER PAYMENTS MADE - ARREARS

AIORFLIESANMODZ 12/08/2011 500 2500

Duty Head Breskup

1 CENVAT 2500 2500 5000

7(2).DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Section 114 2000 S0D50001412201112311 14/12/2011 S0D6000 BALCY11E0EXMODS 12/08/201:

Total : 000

7(3).DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Others 1500 1500 E00E0001412201113311 14/12/2011 005000 ABFPKOBD1KNMODL 12/08/201:

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - MISCELLANEOUS - OTHERS

DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS - OTHERS

AEFFKOB0LKNMODL

Duty Head Breskup

CENVAT

S0050001412201112311 14/12/2011

2 1234567010920111234% 017092011 1334567 8000

B.SELF- ASSESSMENT MEMORANDUM

21 T herzby declars that the infarmation giver in this Refurn is true, comect and complets in svery respect and that [ 2m uthorized tz sign on behalf of the ssszsses.
) During the quarer, t=t2l R4.100 was d=posied vide GAR-T Challars.

<) During the guarter, invoices bearing following S.Ne. wers issuzd.
INVOICE DETAILS

1 1001 100

New Delhi

Date ;| 10/05/2012 ‘ Place

Remsrks :| Ranul Prabhakar

(E] submit | [ Modify || P Cancel | &  Print |

Figurei 4.9: ER-3- A part of Confirmation View

Step§ to be followed:
A Click on Submit button to submit the ER-3 Return.
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Click on the Modify button to go back to the application form for any

modifications.

Click on the Cancel button to cancel the process and return to the

Home page.

Click on Print button to generate a printable version of the application.
After successful submission of the return, the system provides an
acknowledgement screen with a reference number for the return filed
and date of submission of the return, which can be used for future

reference.
CENTRAL BOARD OF EXCISE AND CUSTOMS
Ministry of Finance - Department of Revenue
cu DSR EXP PRA REF REG RET HELP
Returns - ER-3 Logged in adroitsafe Sign Qut
The return of excizable goods and avaiment of cenvat credit for the quarter of OCT-DEC-2011 has been submitted successfully . The date of
submission iz 10/05/2012. The return number iz AWKPKE33TQEMO01_ER3_102011. Please quote thiz number for future correspendence.
© Copyright Information 2007
Figurei 4.10: Form ER-3 7 Response screen
Table i 3: Field Descriptions for filing ERT 3
Field Name | Description | Validation | Example
Information pertaining to the Assessee
Registration This is the 15 digit Automatically fetched and
number Central Excise populated by the system. AWKPK8337QEMO
registration number 01
allotted to the
Assessee.
Name The name of the unit Automatically fetched and ADROIT DIESEL
that is registered. populated by the system. LIMITED
Address The address of the Automatically fetched and | 07 VASUDEO
registered unit. populated by the system. CHAMBERS
CANAL ROAD
GOUDAGOPA
KENDRAPARA
KENDRAPARA
KENDRAPARA
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ORISSA 754211

Commissioner | Jurisdiction under Automatically fetched and BHUBANESHWAR
ate which the Assessee populated by the system. -1
falls.
Division Jurisdiction under Automatically fetched and | BHUBANESWAR
which the Assessee populated by the system.
falls.
Range Jurisdiction under Automatically fetched and BHUBANESWAR
which the Assessee populated by the system. T 1(CX)
falls.
Information pertaining to the Return
Year The year of filing of The Assessee can file 2011
return. missing returns. The range
for this field isA [the year
of registration, the current
year]. The field is a whole
number.
Quarter The quarter of filing of | A quarter ahead of the Oct-Dec
return. The quarter can | current quarter as present
be selected from a in the system date (seen in
drop down list. conjunction with the year
filled in the previous filed)
cannot be chosen. The
guarter entered is verified
against the returns filed by
the user to check for the
last return he had filed.
The last return should be
for the quarter exactly
preceding the one for
which the return is being
filed. If this is not the case,
the user is prompted that
he has missed a return. If
the user still persists he is
allowed to go ahead. For a
guarter in which a return is
already filed no new
returns are permissible.
Check for NIL | This is to mention Check box to be checked Checked /
Return whether assessee is in case of NIL Return. Unchecked
filing NIL return.
CETSH The 8 digit Central The entered CETSH 8604000
Excise Tariff. should exist in the
database.
Description of | Description of the This is a text field and no RAILWAY OR
the Goods product manufactured | validations are performed | TRAMWAY
and cleared. by the system. MAINTENANCE
OR SERVICE
VEHICLES
WHETHER OR
NOT SELF-
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PROPELLED (FOR
EXAMPLE,
WORKSHOPS,
CRANES,
BALLAST
TAMPERS,
TRACK-LINERS,
TESTING
COACHES AND
TRACK
INSPECTION
VEHICLES)
Unit of The unit of measure A drop down appears for U
Quantity applicable (as per the unit of quantity and the
tariff) to the CETSH Assessee chooses from
selected in the amongst these. Unit of
previous field. quantity selected for the
clearance should be the
same as mentioned in
base tariff
Opening Opening Balance This is a positive real 500
Balance number with upto two
decimal places.
Quantity The quantity This is a positive real 200
manufactured | manufactured of the number with upto two
item selected. decimal places.
Quantity The quantity cleared of | This is a positive real 300
Cleared the item selected (on number with upto two
which duty would be decimal places.
paid).
Closing Closing Balance This is a positive real 500
Balance number with upto two
decimal places.
Assessable The self-assessed This is a whole number. 400
Value value of the cleared
goods.
Type of The Assessee enters A drop down appears for Export/Bond or
Clearance the type of clearance Type of Clearance and the | Export/LUT etc.
whether pertaining to Assessee needs to select
export under bond or one of these.
export under LUT or
Home Clearance etc.
Details of Clearance
N.T. Non-Tariff Notification | This should be in the 110/2011 CE(N.T.)
Notification used for clearance. proper format i.e.
Availed NNN/YYYY CE(NT) or
NNN/YYYY C.E.(N.T.) or
NNN/YYYY-C.E.(N.T.) or
NNN/YYYY-CE(NT)as
prescribed by the Central
Excise. This field is
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mandatory to fill if goods
are exported under bond
or LUT.

N.T. Serial number in the 11A
Notification Sl. | non-tariff notification
No. used for clearance.
Details of Duty Payable For Clearance
Duty Head This field points to one | The user is presented with | CENVAT
element in the set of the list of applicable duty
duty heads that are heads for a particular
applicable to the CETSH. The user can
particular clearance also add duty heads. Duty
under that CETSH. Heads cannot be repeated
for a clearance.
Notification This is the set of Notification availed should | 110/2011 C.E.
availed notifications that are be entered in web based

applicable to that
particular CETSH
under a particular duty
head.

filing. This should be in the
proper format i.e.
NNN/YYYY C.E.

Serial number | The serial number in Serial Number should be 21A
in the the notification entered | entered in web based
notification in the previous field. filing.
Rate of duty 1 The figure which would | This is a non-negative real | 16.0
ad valorem be multiplied to the number, within the range
assessable value to get | 0-99.99.
the duty liability.
Rate of duty 1 The figure which would | This is a non-negative real | 4
specific be multiplied to the number.
guantity cleared to get
the duty liability.
Duty payable This is the duty liability | This is a whole number. 5
(Rs.) of the Assessee as
computed and entered
by the Assessee.
Provisional This refers to the Provisional assessment AADCS3679REMO
assessment provisional assessment | order numbers should be 01 _PRA 004
number numbers that are still active against the
present in the dataset | Assessee and are
of the Assessee. validated from the
database.
Details of duty Paid
Duty head This is the list of all This is a set of all duty
applicable duty heads | heads against which a CENVAT
as per the CETSHs liability figures in the
selected in the previous section of the
previous section of the | current return.
return.
Credit account | The amount of duty This is a whole number. 2500

defrayed through credit
account under a
particular duty head.
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Account The amount of duty This is a whole number. 2500
current defrayed through
account current under
a particular duty head.
GAR-7 Challan | The unique number of | The number should be in 600600014122011
number the Challan against the format of the GAR-7 12311
which duty is paid. Challan numbers. i.e. 7
digit BSR Code followed
by 8 digit Challan date
(DDMMYYYY) followed by
5 digit running serial
number.
BSR code The unique code of the | The number should be in 6006000
branch in which the the format of the BSR
Challan was paid. code.
Total duty paid | The sum of the duty The system computes the | 5000
defrayed in account sum. In case this sum is
current and credit less than the total duty
account. liability under that head (as
per the details entered in
the previous section of the
returns); the system
informs the user of any
discrepancy in the
computed figures and the
ones he has entered.
Abstract of Account-Current (Cash Payment)
Opening Opening Balance This is a whole number. 2500
Balance No validation is performed
by the System.
GAR-7 Challan | GAR-7 Challan This is a whole number. 100
Payments Payments made in the | GAR-7 Challan Payments
made in the month (in aggregate). made on Paid sheet
month (in should match with the
aggregate) amount in Challan details.
Total Amount Total Amount Available | This is populated by the 2600
Available system. This is a whole
number. This should be
equal to the sum of
opening balance and GAR-
7 Challan Payments made
in the month.
Utilization Utilization towards This is a whole number. 1500
towards Payment of Duties on This should match with the
Payment of excisable goods during | Duty Paid through Account
Duties on the month (vide. Current in Duty Paid
excisable Details furnished under | Section.
goods during col. no.3 in SI.No.(4) of
the month the Return).
Utilization Utilization towards This is a whole number. 100
towards Other | Other Payments Made | This should match with the
Payments during the month (vide. | Other Payments made
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Made during Details furnished under | through Account Current.
the month SI.No.(6) of the
Return).
Closing Closing Balance This is a whole number. 1000
Balance This is populated by the
system.
Details of CENVAT availed and utilized
Opening The opening balance of | This is equal to the closing | 15000
balance credit available for balance of the return last
utilization under each filed. The field is kept
of the duty heads that | editable to accommodate
figure in Rule3, the fact that the balance
CENVAT Credit Rules, | might have changed in
2004. case the Assessee has
missed filing a return.
Credit taken on | The amount of credit This is a whole number. 0
inputs on taken on inputs under a
invoices issued | particular duty head.
by
manufacturer
Credit taken on | The amount of credit This is a whole number. 0
inputs on taken on inputs under a
invoices issued | particular duty head.
by | or Il stage
dealers
Credit taken on | The amount of credit This is a whole number. 0
capital Goods | taken on capital Goods
on Invoices on Invoices issued by
issued by manufacturers or by |
manufacturers | or Il stage dealers
orbylorll under a particular duty
stage dealers head.
Credit taken on | The amount of credit This is a whole number. 0
input services | taken on input
services.
Credit taken on | The amount of credit This is a whole number. 0
Imported taken on Imported
Inputs Inputs.
Credit taken on | The amount of credit This is a whole number. 0
Imported taken on Imported
Capital Goods | Capital Goods.
Total credit This is the sum of the The system computes the | 15000
taken opening balance, credit | sum.
taken on inputs, capital
goods and input
services.
Credit utilized This is the duty This is a whole number. 0
for payment of | defrayed amount This is validated with duty
duty on goods | through credit account | paid amount against credit
under a particular duty | account.
head.
Credit utilized The reversal of credit This is a whole number. 0
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when inputs when inputs goods are

goods are removed as such.

removed as

such

Credit utilized The reversal of credit This is a whole number. 0
when capital when capital goods are

goods are removed as such.

removed as

such

Credit utilized The amount of credit This is a whole number. 0
for payment of | utilized for payment of

amount in amount in terms of

terms of Rule 6 | Rule 6 of CENVAT
of CENVAT Credit Rules, 2004.

Credit Rules,

2004

Credit utilized The amount of credit This is a whole number. 0

for other utilized for other This is validated with other

payment payment. payment paid through
CENVAT.

Credit utilized The service tax duty This is a whole number. 0

for payment of | defrayed.

tax on services

Closing For a particular duty The system computes the | 15000

balance head this is the closing balance.

difference of the sum of
all available credit
(including opening
balance) and the credit
utilized.

Details of Other Payments Made i Arrears

Payments Arrears of duty under A drop down appears for Section 11A[2B]
Rule 8 A The list Payments types and the
would include {11A, Assessee chooses from
11D, Rule 8 cases, amongst these.
11A(2B)}
Amount paid - | Arrears paid through This is a whole number. 2500
Account account current.
current
Amount paid - | Arrears paid through This is a whole number. 2500
Credit account | credit account.
Challan The Challan humber The number should be in 6006000141220111
number vide which paymentis | the format of the GAR-7 2311
made. Challan numbers. i.e. 7

digit BSR Code followed
by 8 digit Challan date
(DDMMYYYY) followed by
5 digit running serial

number.
Date on Date of the Challan The entry should be in the | 14/12/2011
Challan number DD-MM-YYYY format
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Usual checks for date
fields are made.

BSR code The unique code of the | The number should be in 6006000

branch in which the the format of the BSR

Challan was paid. code.
Source The set of source The system validates the AJOPP1286XXM00
document document numbers source document number | 1 _ER3 082010
number that figure against the | entered by the assesse

name of the Assessee.

with the document
reference numbers
generated from various
modules in ACES

Date on source | The date of the source | This is the date of the 12/09/2011
document document number that | source document number
number has been selected. selected. The system does
not perform any validations
on this date.
Details of Other Payments Made 1 Interest
Payments The list would include A drop down appears for Section 11A
{11A, 11D, Rule 8 Payments types and the
cases, 11A(2B)} Assessee chooses from
amongst these.
Amount paid - | Interest liability that is This is a whole number. 350
Account paid.
current
Challan The Challan number The number should be in 6006000141220111
number vide which payment is | the format of the GAR-7 2311
made. Challan numbers. i.e. 7
digit BSR Code followed
by 8 digit Challan date
(DDMMYYYY) followed by
5 digit running serial
number.
Date on Date of the Challan The entry should be in the | 14/12/2011
Challan number. DD-MM-YYYY format
Usual checks for date
fields are made.
BSR code The unique code of the | The number should be in 6006000
branch in which the the format of the BSR
Challan was paid. code.
Source The set of source The system validates the AJOPP1286XXM00
document document numbers source document number | 1 ER3 082010
number that figure against the entered by the assesse

name of the Assessee.

with the document
reference numbers
generated from various
modules in ACES

Date on source | The date of the source | This is the date of the 12/09/2011
document document number that | source document number

number has been selected. entered.

Details of Other Payments Made 1 Miscellaneous

Payments | The list would include | A drop down appears for | Others
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{Fine, Penalty, Others}

Payment types and the
Assessee chooses from
amongst these.

Amount paid - | Payments like fines This is a whole number. 250
Account and penalties T the
current {6(2A)} | user can make multiple
selections.
Amount paid - | Arrears paid through This is a whole number 0
Credit account | credit account. and is only allowed to be
filled if Payment type is
Aot herso.
Challan The Challan number The number should be in 6006000141220111
number vide which paymentis | the format of the GAR-7 2311
made. Challan numbers. i.e. 7
digit BSR Code followed
by 8 digit Challan date
(DDMMYYYY) followed by
5 digit running serial
number.
Date on Date of the Challan The entry should be in the | 14/12/2011
Challan number. DD-MM-YYYY format
Usual checks for date
fields are made.
BSR code The unique code of the | The number should be in 6006000
branch in which the the format of the BSR
Challan was paid. code.
Source The set of source The system validates the AJOPP1286XXM00
document document numbers source document number | 1 ER3 082010
number that figure against the entered by the assesse

name of the Assessee.

with the document
reference numbers
generated from various
modules in ACES

Date on source | The date of the source | The system does not 12/09/2011
document document number that | perform any validations on
number has been selected. this date.
Duty Head wise breakup of Other Payments Made- Arrears
Duty head This is the list of all This is a set of all duty Cenvat
applicable duty heads | heads against which a
as per the CETSHs liability figures in the
selected in the previous section of the
previous section of the | current return.
return.
Account The amount of duty This is a whole number. 2500
current defrayed through
account current under
a particular duty head.
Credit account | The amount of duty This is a whole number. 2500

defrayed through credit
account under a
particular duty head.

The system shows an
instruction to the Assessee
alerting him that the
amount mentioned as duty
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defrayed through his credit
account should not be
more than the credit
utilized under that head.

Total Amount The sum of the duty The system computes the | 5000
paid defrayed in account sum. In case this sum is
current and credit less than the total duty
account. liability under that head (as
per the details entered in
the previous section of the
returns), the system
informs the user of any
discrepancy in the
computed figures and the
ones he has entered.
Duty Head wise breakup of Other Payments Made - Miscellaneous - Others
Duty head This is the list of all This is a set of all duty CENVAT
applicable duty heads | heads against which a
as per the CETSHs liability figures in the
selected in the previous section of the
previous section of the | current return.
return.
Account The amount of duty This is a whole number. 1500
current defrayed through
account current under
a particular duty head.
Credit account | The amount of duty This is a whole number. 1500
defrayed through credit | The system shows an
account under a instruction to the Assessee
particular duty head. alerting him that the
amount mentioned as duty
defrayed through his credit
account should not be
more than the credit
utilized under that head.
Total Amount The sum of the duty The system computes the | 3000
paid defrayed in account sum. In case this sum is
current and credit less than the total duty
account. liability under that head (as
per the details entered in
the previous section of the
returns), the system
informs the user of any
discrepancy in the
computed figures and the
ones he has entered.
Challan Details
Challan Challan Numbers vide | The field can be empty if 6006000141220111
Numbers which payment was the Assessee has not paid | 2311

made.

any duty vide TR-6
Challans. Challan numbers
in Duty Paid section and
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Other Payments section
must be mentioned (if
applicable) else Assessee
would not be allowed to
proceed to the
confirmation view.

Challan Date Date of the Challan The entry should be in the | 14/12/2011
number. DD/MM/YYYY format.
BSR code The unique code of the | The number should be in 6006000
branch in which the the format of the BSR
Challan was paid. code.
Amount (Rs.) Total cash amount This is a whole number. 5000
deposited during the
month vide that
particular Challan.
Invoice Details
Invoice No In the current month, This is a free-text entry. 1001
From invoices issued starting | The system does not
from serial number. perform any validations.
Invoice No To In the current month, This is a free-text entry. 100
invoices issued to The system does not
serial number. perform any validations.
Place Place from where This is the free text and no | New Delhi
return is being filed. validation is performed by
the system.
Remarks The Assessee can The system does not Rahul Prabhakar
enter his remarks in validate entries made in
this field. In case he is | this field.
paying duty under
protest, the same can
be entered here.
4.6 Button Descriptions

Save: On clicking the save button, details entered on the application from will
be saved to the confirmation screen.

Submit: With help of this button Assessee submits the document for further
processing.

Cancel: The cancel button will cancel the process and take the user back to
the homepage screen.

Add: Assessee can add more rows in any segment using ADD button.

Delete: The delete button deletes the selected row(s).

Reset: The Reset button will reset the fields to their original values.
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Print: This allows the Assessee to take print out of the view of his application.

Modify: This will take Assessee to the first screen for any modification.

5 ER-4

5.1

5.2

Description

This return is proposed vide notification number 36/2004 C.E. (N.T.)
exercising the powers conferred by Rule 12{2(a)} of the Central Excise Rules,
2002. This return is to be filed by units who have paid duties of excise above
rupees one hundred lakhs during the preceding financial year.

Navigational Path

The ER-4 form can be accessed by the Assessee after he has logged in
successfully into the system, through the RET menu item; here RET is the
label for returns menu. In the RET menu the Assessee will click on the ER-4
sub-menu option of the File Returns menu option. As soon as he clicks on the
same the system will populate the ER-4 form for the Assessee on the screen.

The navigation path for the ER-4 form is:

Logged in Assessee A RET A File Returns A ER-4
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5.3

5.4

5.5

CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

cLI DSR EXP PRA REF REG RET
ACL - Home Logged in adroitsafe - File Returns Tr
eFiling for Return ER-2
Complete Retumns ER-3
Amend Returns ER-4
List Reviewsd Returns ER-E
List Original Return ER-E
Print Adinowledgement
ER-7
Receipt
ER-8
Clean Energy Cess {CEC)
-Farm |

Dealer Retumn

Dealer Retumn{XLS
Upload)

E.R.- 8 Return{XLS
Upload)
E.R.-3{Before Oct-Dec
2011)

Figurei 5.1: Form ER-4 7 Navigation Screen for Accessing ER-4 Form

Attachments
There are no attachments required to fill ER-4 Returns.

Approval Flow

There is no marking of ER-4 Returns for Review and Correction and hence no
approval flow is required.

Operating Instructions
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Iinance - Department of Revenue

CL DSR EXP PRA REF REG RET

Returns - ER4 Logged in adroitzafe Sign Qut

FORM E.R.4 - DETAILS OF EXPENDITURE - RAW MATERIALS

ANNUAL FINANCIAL INFORMATION STATEMENT FOR THE FINANCIAL YEAR : quﬂ-zmzj P

Registration Number : | AWKPKS337QEMOO1 | Assessee's Name : | ADROIT DIESEL LIMITED

07 VASUDECQ CHAMBERS CAMAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARA KENDRAPARA

Address of Registered Unit : ORISSA 754211

Commissionerate : | BHUBANESHWAR-I Division : | BHUBANESWAR. BHUBANESWAR-I (CX)

Range :

All figure relating to value and amount te be given in Rs. Lakhs

DETAILS OF INPUTS INCLUDING PACKING MATERIAL AND COMPONENTS USED FOR MANUFACTURE

Details of Input Value(Rs. in lakhs) *

Total value of inputs including packing materials and components used for manufacturing on
which CENVAT credit availed (value as per purchase inveice or import decument excluding all 500
taxes).
Total value of inputs including packing materials used for manufacturing on which CENVAT credit not IZD‘D
availed.
Value of raw material including packing material and components consumed as per Profit and loss |1D‘D
account.

RAW MATERIAL CONSUMED IN THE MANUFACTURE OF GOODS
Select |Sl. No.| CETSH Number*® Raw Material Description Unit Of Quantity Description of Final Product *

*
(86073090 :
Moot o] [PARTS OF RALWAYORTRAMY | [U  =| ||Rawmaterial

(7 UploadXLS | |%  Add X Delete |

Download Sample XLS File

{All The Fields Marked With * Are Mandatory.)

Reset Cancel ||c Next |
: A & J

@® Copyright Information 2007

Figurei 5.2: ER-4 1 Details of Expenditure i Raw materials

Steps to be followed:
A Enter the Financial Year for which ER-4 Return is to be filed.

A Registration details of the Assessee are automatically populated by
the system.

A Fill the details of Inputs including Packaging Material and Components
used for Manufacture.

A Enter details of the Raw Material Consumed in the Manufacture of the
Goods T CETSH, Raw material description, Unit of Quantity,
Description of the final product. Click on the Add button to add another
row.

A Click on Delete button after selecting a row to remove the selected
row from the application form. There should be atleast one row
present.

A Click on Next to go to the next screen of the return form.

A Click on Reset to reset all the entries in the return form.

A To cancel the process and return back to the homepage, click on the
Cancel button.

A Upload xls option is provided when more entries are to be made for

this section
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

DSR

EXP PRA

REF

RET

Returns - ER4

Legged in adroitzafe

Sign Out

FORM E.R.4 - DETAILS OF EXPENDITURE - VALUE AND QUANTITY OF RAW MATERIALS

ANNUAL FINANCIAL INFORMATION STATEMENT FOR THE FINANCIAL YEAR 2011-2012

Registration Number : | AWKPKE337QEMOOL

| Assessea’'s Name :|ﬁDROIT DIESEL LIMITED

Address of Registerad Unit :

ORISSA 754211

07 VASUDEC CHAMBERS CANAL ROAD GOUDAGOPA KEMDRAPARA KENDRAPARA KENDRAPARA

Commissionerate : | BHUBANESHWAR-I

| Division :|BHUE\ANESWAR | Range:|BHUE\ANESWAR-I (Cx)

VALUE AND QUANTITY OF EACH MAJOR RAW MATERIAL CONSUMED IN THE MANUFACTURE OF GOODS

Figure i 5.3: ER-4 1 Details of Expenditure i Value and Quantity of Raw

Stegs to be followed:

A Registration details of the Assessee and details of the Raw Material
Consumed in the Manufacture of the Goods are automatically

materials

populated by the system.

>~

> D

Cancel button.

>

10¢

5l No. CETSH Number Raw Material Description uog Description of Final Product
PARTS OF RAILWAY OR
TRAMWAY LOCOMOTIVES OR
ROLLING-STOCK HOOKS AND .
1 86073090 OTHER COUPLING DEVICES, u Raw material
BUFFERS AND PARTS THEREOF:
OTHER
Quantity * Value { Rs. in Lakhs) *
Opening Stock Of Raw material : 100 850
{+) Purchase Of Raw Material : 400 750
[-) Closing Stock Of Raw Material : 200 200
Raw Material Consumption : 300 1400
{All The Fields Marked With * Are Mandatory.}
|2 Previous | [ Reset |[§F Cancel || |
© Copyright Information 2007

Fill the value and the Quantity details of each major Raw Material
Consumed in the Manufacture of the Goods.

Click on Previous to go back to the previous screen of the return form.
Click on Reset to reset all the entries in the return form.
To cancel the process and return back to the homepage, click on the

Click on Next to go to the next screen of the return form.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

DsSR EXP PRA REF REG RET

Returns - ER4 Logged in adroitzafe

FORM E.R.-4 - DETAILS OF EXPENDITURE - OTHER EXPENDITURE, JOB WORK
ANNUAL FINANCIAL INFORMATION STATEMENT FOR THE FINANCIAL YEAR 2011-2012

Registration Number : | AWKPKES337 QEMOO1 | Assassea's Name :|ADROIT DIESEL LIMITED

07 VASUDECQ CHAMBERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARA KENDRAPARA
ORISSA 754211

Commissionerate : [ BHUBANESHWAR-I | Division : | EHUBANESWAR. | Range : | BHUBANESWAR-I {CX)

Address of Registeraed Unit :

DETAILS OF OTHER EXPENDITURE

5l. No. Expenditure Amount(Rs. in Lakhs) *
(a) |Total Inward Freight 1000
(b) | Total Outward Freight 800
{c) |Advertisement/ Sales Promotion 100
(d) |Total R & D expenditure 255
(e} |Commission Paid For Sales Of Manufactured goods 300
(i |Wages 120
(o) |Power & Fuel 300
(h) | Other Expenses (Excluding (a) to (g)) |‘IDD

DETAILS OF GOODS GOT MANUFACTURED BY THE ASSESSEE THROUGH JOB WORKERS

Whether Goods Are Got Manufactured Through Job Worker ? | ¥ check 1f Yes

Whether Any Raw Material/Inputs Are Supplied To Job Worker 7| ¥ Check If Yes

Whether Any Raw Material/Inputs Are Used By The Job Waorker Which Are Not Supplied By The
Assessee ?

[T check ifves

Total Amount Paid By The Assessee To JobWorker ISD‘D *+ Rs.in Lakhs

{All The Fields Marked With * Are Mandatory.}

J{;:n_Previuus ”E‘E Reset ”SE Cancel |!|f,> Next |

@ Copyright Information 2007

Figure i 5.4: ER-4 1 Details of Expenditure i Other expenditure, Job
Work

Steps to be followed:
Registration details of the Assessee are automatically populated by
the system.

A Fill the Details of other expenditure.

A Enter the details of Goods manufactured by the Assessee through Job
Workers.

A Select the checkboxes wherever required.

A Click on Previous to go back to the previous screen of the return form.

A Click on Next to go to the next screen of the return form.

A Click on Reset to reset all the entries in the return form.

A To cancel the process and return back to the homepage, click on the

Cancel button.
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CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue

D3R EXP PRA REF REG RET

Returns -

ER-4 Logged in adroitsafe

FORM E.R.-4 - DETAILS OF INCOME - FINISHED GOODS, TRADED GOODS

ANNUAL FINANCIAL INFORMATION STATEMENT FOR THE FINANCIAL YEAR 2011-2012

Registration Number : | AWKPKS327 QEMO01 | Assessee's Name :|ADROIT DIESEL LIMITED

07 VASUDECQ CHAMBERS CANAL ROAD GOUDAGOPA KENDRAPARA KENDRAPARA KENDRAPARA

Address of Registered Unit : ORISSA 754211

Commissionerate : | EHUBANESHWAR-I | Division : | BHUBANESWAR. | Range : | BHUBANESWAR-I (CX)
TOTAL SALES VALUE
Total Sales value (Gross) as per Profit & Loss account (Rs. in Lakhs) : ISDD
DETAILS OF MAJOR MANUFACTURED FINISHED GOODS
Select | 5l No. ‘CETSH Number * Description * uog *
r 1 86073090 [ | PARTS OF RAILWAY OR TRAN U =
Vil | 5+ |
Download Sample XLS File .'rh‘—' Lileeg X5 | .!h‘—' i | .lx He sis !
DETAILS OF TRADED GOODS
Salect | Sl No. CETSH Number * Description * uogQ ¢
M| x| [860B9190 g RAILWAY OR TRAMWAY GOO u =
|7 upload XL | [T Add |3 Delete |

Download Sample XLS File

{All The Fields Marked With * Are Mandatory.}

[ Previous |[§F Reset |[§F Cancel ||c>  Next |

© Copyright Information 2007

Figurei 5.5: ER-4 1 Details of Income i Finished Goods, Traded Goods

Steps to be followed:

A Registration details of the Assessee are automatically populated by
the system.

A Fill the Details of other expenditure.

A Enter Total Sales Value as per profit and Loss Account.

A Enter Details of Major Manufactured Finished Goods and Traded
Goods i CETSH Number, Description and UOQ (Unit of Quantity).

A Click on the Add button to add another row.

A Click on Delete button after selecting a row to remove the selected
row from the application form.

A Click on Previous to go back to the previous screen of the return form.

A Click on Next to go to the next screen of the return form.

A Click on Reset to reset all the entries in the return form.

A To cancel the process and return back to the homepage, click on the
Cancel button.

A Upload xIs option is provided when more entries are to be made for

this section
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Figure 1 5.6: ER-4 1 Details of Income i Value and Quantity of Finished

Goods

Stegs to be followed:

A

> > D

Registration details of the Assessee and Details of Major
Manufactured Finished Goods are automatically populated by the
system.

Fill the value and the Quantity details of each Major Manufactured
Finished Goods.

Click on Previous to go back to the previous screen of the return form.
Click on Next to go to the next screen of the return form.

Click on Reset to reset all the entries in the return form.

To cancel the process and return back to the homepage, click on the
Cancel button.








































































































































































































































































































































































































































































































































